OFFICE OF THE MONITORING COMMITTEE

Constituted by the Hon’ble National Green Tribunal
in OA No. 360 of 2018 in the matter Shree Nath Sharma Vs Union of India & Ors and

other Environmental issues.
(Official Address: Tower No.5, 4t: Floor, Forest Complex,
Sector 68, SAS Nagar) Tel. No. 0172-2298091

Email: cmcdep360@gmail.com,

To
The Registrar,
Hon'ble National Green Tribunal,
Faridkot House, Copernicus Marg,
Near India Gate,
New Delhi- 110001

No.CMC/2022/ G20
Dated: Q4- 5-A°dd

Subject: Report on visit to the garbage dumping site at Manesar, District
Gurugram, Haryana by the Monitoring Committee, Constituted by the
Hon’ble National Green Tribunal under the Chairmanship of Justice
Pritam pal, Former Judge Punjab & Haryana, High Court and now as
Chairman of Monitoring Committee on 30.04.2022 and 19.5.2022 in
compliance to order dated 28.04.2022 in OA no. 303 of 2022 in the
matter of News item published in the Times of India dated 26.04.2022
— Titled “Massive Fire at Garbage Mound in Manesar, two dead”.

It is submitted that the Hon'ble National Green Tribunal has considered the News item
published in Times of India dated 26.4.2022- Titled “Massive Fire at Garbage Mound in
Manesar’ two dead” in terms of OA No. 303 of 2022 on 28.4.2022 and has directed in para no.

4, which is reproduced as under:

Para 4

We also request the Monitoring Committee, constituted by this Tribunal headed
by Justice Pritam Pal, former Judge of the Punjab and Haryana High Court, to
monitor execution of certain orders of this tribunal of Haryana. The Committee
may undertake visit to the site, interact with stake holders and give its factual
report with recommendations for further course of action. The Committee may
be assisted by CPCB, State PCB, Haryana State Disaster management Authority,
District Magistrate and Superintendent of Police, Gurugram. Haryana State PCB
will be nodal agency for coordination and compliance. The report may be filed
within in month by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ ORC Support PDF and not in the form of Image PDF. The
Committee may also give a copy of its report to the Chief Secretary, Haryana for
his response.

Therefore, in compliance to order 28.4.2022 in OA No. 303 of 2022 in the matter of News item
published in the Times of India dated 26.04.2022 — Titled “Massive Fire at Garbage Mound in
Manesar, two dead”, the Monitoring Committee has visited the solid waste dumping sites of

Manesar area and sites of other areas concerning to the matter on 30.4.2022 and 19.5.2022



and has prepared its report, which is enclosed herewith and is sent through email at judicial-
ngt@gov.in for kind consideration of Hon'ble National Green Tribunal.

It is further submitted that the above said report is also being sent through email at judicia/-
ngt@gqov.in .

DA/As above \_)L" J

Justice Pritam Pal
Former Judge,
Punjab & Haryana High Court and
now as Chairman of the
Monitoring Committee

Endst no. CMC/2022/9 9 ) : Dated: 94-5- 3029
A copy of the above is forwarded to the Chief Secretary, Haryana for information and necessary

action please.
Mo

Justice Pritam Pal ™
Former Judge,
Punjab & Haryana High Court and
now as Chairman of the
Monitoring Committee
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Report on visit to the garbage dumping site at Manesar, District Gurugram, Haryana
by the Monitoring Committee, Constituted by the Hon’ble National Green Tribunal
under the Chairmanship of Justice Pritam pal, Former Judge Punjab & Haryana, High
Court and now as Chairman of Monitoring Committee on 30.04.2022 and 19.5.2022
in compliance to order dated 28.04.2022 in OA no. 303 of 2022 in the matter of
News item published in the Times of India dated 26.04.2022 — Titled “Massive Fire
at Garbage Mound in Manesar, two dead”.

1.0 Background

1.1 About news item published in Times of India dated 26.4.2022 mentioning the
death of 1 person and injuries to 2 persons in the fire incidents occurred in the
dry solid waste collection site.

The Hon'ble National Green Tribunal has considered the News item published in the Times
of India dated 26.04.2022 — Titled “Massive Fire at Garbage Mound in Manesar, two dead”
in terms of OA no. 303 of 2022 on 28.04.2022 and it was mentioned that the matter has
been taken up in the light of captioned media report of death of two persons and injuries
two others in a fire in the garbage mound spread over an area of 25 acres at Manesar,
District Garugram, Haryana. It has been mentioned that prima facie it appears that there is
failure to comply with the Solid Waste Management Rules, 2016 which have been specified
a timeline for disposal of the legacy waste. The authorities in the State of Haryana are thus,
accountable for consequences of such statutory failure by way of compensation to the heirs
of the deceased and also to prevent such occurance in future. The State authorities are also
required to comply with the rules for remediation of legacy waste and also processing of

current waste by preparing an action plan.

Accordingly, the Hon'ble National Green Tribunal in para no. 4 of the said order has directed

as under:
Para no. 4

We also request the Monitoring Committee, constituted by this Tribunal headed
by Justice Pritam Pal, former Judge of the Punjab and Haryana High Court, to
monitor execution of certain orders of this tribunal of Haryana. The Committee
may undertake visit to the site, interact with stake holders and give its factual
report with recommendations for further course of action. The Committee may
be assisted by CPCB, State PCB, Haryana State Disaster management Authority,
District Magistrate and Superintendent of Police, Gurugram. Haryana State PCB
will be nodal agency for coordination and compliance. The report may be filed
within in month by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ ORC Support PDF and not in the form of Image PDF. The
Committee may also give a copy of its report to the Chief Secretary, Haryana for

his response.
List for further consideration on 30.05.2022.
Copy of orders dated 28.4.2022 in OA No. 303 of 2022 is annexed as per Annexure-1.

2.0 Compliance of order dated 28.04.2022 in OA no. 303 of 2022 by the Monitoring
Committee, constituted by the Hon’ble National Green Tribunal.
In compliance to order dated 28.04.2022 in OA No 303 of 2022 in the matter of News item

published in the Times of India dated 26.04.2022 — Titled “*Massive Fire at Garbage Mound




in Manesar, two dead”, the Monitoring Committee visited the Garbage dumping site of
Manesar, District Gurugram on 30.04.2022.

During the visit, the following were present:

a) Members of the Monitoring Committee

Sr. | Name and Designation in the Deptt. Name & Designation in
No. the Monitoring
Committee
1. Justice Pritam Pal, Former Judge, Punjab and Haryana | Chairman
High Court
2. Ms Urvashi Gulati, IAS (Retd), Former Chief Secretary, | Member
Haryana
3. Sh. Suneel Dave, Additional Director, CPCB Member
3 Dr. Babu Ram, Former Member Secretary, PPCB Technical Expert

b) The list of the officers, present during the visit, is as per Annexure-2.

The Monitoring Committee, District Magistrate, Gurugram, Assistant Commissioner,

Police, Commissioner Municipal Corporation Manesar, officers of CPCB, HSPCB, Regional

Office,

Gurugram and Disaster management Authority, met at site of incident on

30.4.2022 and held meeting, wherein, the Commissioner Municipal Corporation Manesar

informed as under:

f)

i)

ii)

iv)

Vi)

Municipal Corporation Manesar (MCM) was constituted vide a gazette notification
No. S.0/58/H.A 16/1994/S.3/2020 dated 24.12.2020.

The fire broke out in the slums constructed on private land in Kakrola Village and
the owner of the land is Sh. Sunil Yadav. The site in question has division in
ownership- one half is a private land and other half of the land is disputed with
HSIIDCE.

HSIIDC Manesar has not handed over the sanitation services to MCM, although
MCM has been at times addressing complaints of dumping of garbage in even
HSIIDC areas, in view of public safety. HSIIDC's waste would earlier used to
send to Bandhwari and villages would dump their waste in HSIIDC limits. Post
the constitution of MCM, the waste from villages started being bio remediated at
Bawal, Rewari; MCM has also been spreading awareness among BWGs and at
times has been challaning them, too.

Tender for door to door collection, segregation, transportation as well as
processing of waste already floated on dated 12.10.2021 and is under process.
Tender for sanitation and C&D waste management are already in process for
entire Manesar, even for HSIIDC areas.

Division wise estimate for street sweeping work of whole Manesar including
HSIIDC area has been sent to Directorate for administrative approval vide memo
No. MCM/EE-SBM/2022/136 dated 4.5.2022 & memo No. MCM/EE-
SBM/2022/140 dated 4.5.2022, respectively.

Post this unfortunate incident, MCM has written to the HQ, to allow hiring
additional 500 personnel vide Memo. No. MCM/EE(SBM)/2022/151 dated
5.5.2022 to address sanitation needs of even HSIIDC areas, till sanitation
tenders are awarded (these tenders already include HSIIDC areas). At present

MCM has less than 1000 personnel engaged in sanitation services against an
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2.1

2.1.1

estimated population of 3.5. lakh. The actual population will be known through a
spot survey, which is at present being conducted, since the census 2021 has
been delayed. But a ballpark estimate informs that the actual population will be
above 5 lakh.

vii) The solid waste is being dumped on this site from many years before the
constitution of MCM. The composition of waste is of mostly industrial nature as
well as waste being dumped by nearby bulk waste generators & slum dwellers.
The indiscriminate dumping of industrial waste allegedly took place on this site
by industries established near this. ’

Viii)MCM is unable to undertake remediation of legacy waste at HSIIDC sites, since
there is no approval for it. MCM is ready to bio remediate the legacy waste lying
on the site if, the monetary liability is pre decided. At present legacy waste of
MCM is being bio remediated at the dumping site in Bawal, Rewari.

The details as mentioned above, have also been submitted by Municipal Corporation,
Manesar are mentioned in its letter No. 152 dated 9.5.2022 (Annexure-3)

Thereafter the Monitoring Committee along with officers of the departments as
mentioned in Annexure-2 visited the site where incident had occurred on 25.4.2022

and made the following observations.
Observations of the Monitoring Committee:

Visit to the storage site for storage of mixed dry solid waste on two sites
having an area about 15 acres and 13 acres owned by private persons and
HSIIDC, respectively.

From local inquiry, it came to know that there are two pieces of land, one site, which is
owned by private persons having an area about 15 acres and second site, having an
area about 13 acres, which is across the road, belongs to Haryana State Industrial
Infrastructure Development Corporation (HSIIDC). Private land of about 15 acres,
which is owned by private persons, detail of which is enclosed as per Annexure-4,
has been taken on lease by private contractors namely Sh. Jatinder Yadav, Dhanewar
Yadav, Shamsher Singh, Deepak, Mukesh and some more contractors for collecting dry
waste material like PVC drums, plastic waste, waste paper, cardboards and other dry
waste material, collected from industries and various solid waste collection points of
Municipal Corporation, Manesar. At this storage site, about 200-250 jhuggies/huts had
also been constructed, where the labourer, engaged in collecting and segregating the
dry waste of various categories as mentioned above, were also residing. There was no
separate sites for jhuggies and storage of dry waste.

It was further informed to the Monitoring Committee that suddenly on the night of
25.4.2022, wind started blowing and in few minutes, it was accelerated. It was told
that in one of the jhuggi, a lady after finishing its cooking process, left the chulla with
half extinguished fire pieces, which became the source of starting of fire in the area
and in few minutes, it spread over in the area and whole of dry waste material and
jhuggies existing on about 15 acres of private land, caught fire and it also spread on
jhuggies and dry waste material existing in 2" piece of land belonging to HSIIDC.
During incident, one lady was fully burnt and died, whereas, about 2 persons were




injured who were hospitalized. All the jhuggies/ huts and dry waste material collected
at site were totally burnt.

iii) The police authority along with personal of fire brigade succeeded in controlling the fire
from both the pockets having an area about 15 acres and 13 acres in the morning
hours of 26.4.2022. All the huts / Jhuggies, which were about 250-300 in number on
both the sites, were found totally burnt and there were only ashes of burnt material.

iv) On first site (15 acres), lot of garbage / mixed solid waste dumped by Municipal
Corporation Manesar was found dumped, which also caught fire during incident and lot
of material was burnt during the fire.

The photographs showing the burnt area in 15 acres belonging to private persons are
mentioned as per plates 1 to 4.

Plate-1: photograph showing burnt area | Plate-2: Photograph showing burnt area
with burnt container and other dry |with burnt dry waste of different
waste. category

y
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Plate-3: Photograph showing ash of | Plate-4: photograph showing burnt
burnt solid waste dumped by Municipal | solid waste dumped by Municipal
Corporation, Manesar Corporation, Manesar
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v) At the 2nd site, which belongs to HSIIDC, Haryana having an area of about 13 acres, it
was told that about 25-30 huts/ jhuggies were set up at the site for residing the
labourers and the solid waste/ garbage, which was in dry form, was collected at the
site and these jhuggies were built up in between the heaps of these dry solid waste
consists of plastic drums, plastic waste, cardboard, used paper other dry solid waste
material etc. During the fire incident, all the jhuggies and dry solid waste material were

totally burnt and only ashes remained there.



vi)

Lot of C&D waste was found dumped by the Municipal Corporation, Manesar at site
belonging to HSIIDC, Haryana. Besides, C&D waste, lot of garbage/ solid waste of MC

Manesar was also found dumped at the site, which was found burnt partially.

vii) Police authority has registered FIR in the case. In FIR, the statement of the Sh. Vikas

Kumar S/o Munesawar Paswan resident of village Bhuapur Barry Gang Thana
Bakhtiarpur District Patna, Bihar, Mobile No. 7703934263, age 19 years was recorded.

The case was registered under section 336/304A of IPC. The copy of the FIR is enclosed as per

Annexure-5.

The photographs showing the burnt area including Jhuggies/ huts of waste pickers along with dry

waste material and C & D waste lying dumped at the site are mentioned as per Plates 5 to 6.
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Plate-5: Photograph showing burnt area | Plate-6: Photograph showing C & D
on the land belonging to HSIIDC waste lying dumped on the land

belonging to HSIIDC

viii) The Monitoring Committee was informed that about 500 TPD solid waste (wet and

dry waste) is generated by the Municipal Corporation, Manesar. There is almost 0 %
source segregation of solid waste. The Mixed solid waste is dumped at solid waste
dumping sites at various locations within Manesar area and about 250 TPD is sent to
the solid waste dumping site (legacy waste dump site) at Bawal, District Rewari,
Haryana, which is about 50 kms away from Manesar area. As per the record
submitted by Municipal Corporation, Manesar, the total quantity of mixed fresh solid
waste and old solid waste sent to Solid waste dumping site at Bawal from 14.05.2022
to 19.05.2022 has been mentioned as 1547.3 MT with an average of 258 TPD
(Annexure-6), whereas, remaining 250 TPD mixed fresh solid waste is piling up at
the solid waste dumping sites in Manesar area and increasing the heaps of solid
waste dumping sites in the area.
Municipal Corporation, Manesar has failed to comply with the Solid Waste
Management Rules 2016 and has conducted the following violations:

i) There is 0% source segregation of solid waste including plastic waste.

i) No compost pits have been provided for management of wet waste.

iii)  No material recovery facilities have been provided for management of dry waste.

iv)  No plastic waste collection centers have been providéd at the dedicated places.

V)  There are lot of garbage vulnerable points at various locations of the city

Manesar.
vi) No mechanism has been adopted for collection and management of domestic

hazardous waste.




2.1.2 Visit of the Monitoring Committee to soiid waste dumping sites of Municipal
Corporation, Manesar on 19.5.2022

The Chairman of the Monitoring Committee and Dr. Babu Ram, Technical Expert of the
Monitoring Committee and the officers of the departments (Annexure-7) visited the

following solid waste dumping sites of Municipal Corporation, Manesar area on 19.05.2022.

2.1.2.1 Material Recovery Facility site at sector 8, District Manesar

The Mixed (un-segregated) solid waste is dumped at MRF site, where plastic waste, paper
and card board etc is segregated manually. The inert material was found collected at site.
For processing of Wet waste, 02 nos. organic waste composter, each of capacity 2 ton per
day have been installed, whereas, as per the record submitted by Municipal Corporation,
Manesar for the period February-2022 to April-2022, organic waste composter has been
operated for processing of wet waste ranging between 0.60-1.0 TPD(Annexure-8), which
is quite less. It was further informed that the manure is produced in these composters in 24
hours and the same is used in the parks or distributed free of cost in the society.

The photographs showing segregation of mixed solid waste being done, inert waste and

organic waste composter set up at site are mentioned as per Plates 7 to 9.
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Plate-8: Photograph showing heap of
inert waste after segregation of solid
waste

Plate-9: Photograph showirng organic wéste compostlar 6f capacity 4 TPD set up at MRF
site.

2.1.2.2 Solid waste dumping sites at Sector 1, Manesar

The Monitoring Committee in the presence of officers of the departments visited the
solid waste dumping site at Sector 1, Manesar. In the said area, lot of un-segregated
solid waste, which was found containing fresh mixed waste and old mixed waste. At this

site no boundary wall, no green belt have been provided and only in one side iron sheet
6



has been erected in a small portion. The condition of the solid waste dumping site was

pathetic and miserable.

The photographs showing the mixed solid waste lying dumped at dumping site, the

dumping site without boundary wall and green belt and iron sheet erected on one side

in some portion are mentioned as per Plates 10 to 12.
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showmg the mlxed showmg SOlld waste
solid waste lying dumped at dumping site dumping site without boundary wall and green
beit all around th ping site

Plate-12: Photograp showmg sohd waste dumping site with i |ron sheet boundary wall of small
length on one side of boundary wall and no boundary wail and green belt on other sides

2.1.2.3 Solid waste dumping site at village Manesar

The Monitoring Committee in the presence of officers of the departments visited the solid waste
dumping site at village Manesar. Lot of unsgregated (mixed) solid waste was found dumped at
solid waste dumping site having an area of 5-6 acres. No boundary wall and green belt have
been provided around the solid waste dumping site. The stray animals were found eating solid
waste. For the storagé of the solid waste, a big closed storage godown was constructed and the
same was also found containing lot of mixed and unsegragated old solid waste. The overall

condition of the solid waste dumping site was miserable and pathetic.

The photographs showing the solid waste dumping site containing fresh mixed solid waste and
old mixed solid waste, stray animals found eating solid waste and storage godawn for dumping

of solid waste are mentioned as per Plates 13 to 15.
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Plate-13: Photograph showing solid | Plate-14: Photograph showing stray
waste dumping site containing fresh | animals found eating solid waste at solid
mixed waste and old mixed waste and | waste dumping site

animals at the dumping site
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Plate-15: Photograph showing lot of mixed solid waste lying dumped in a storage
 godown

2.1.2.4 Newly constructed MRF site at village Naurangpura, Manesar

The Monitoring Committee in the presence of officers of the departments visited the Newly
constructed MRF site at village Naurangpura, Manesar on 19.5.2022 and it was observed that
MRF site has been constructed recently and few quantity of plastic waste and other dry waste
were found containing in the compartments of the MRF. Some of compartments were empty
and very few quantity of dry waste is carried out at MRF site for its segregation

The photographs showing the MRF with empty compartment and containing few quantity of
- segregated dry waste in other compartments are mentioned as per plates 16 & 17.
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Plat16: Photograph showing MRF site Plate-17: Phdtdgraph shoWihg MRF site
with empty compartments and very few | with compartments and very few quantity
uantity in other cabins of MRF of segregated dry waste




2.1.2.5 Solid waste dumping site near Bas Kushla, sector 8, HSIIDC, Manesar

The Monitoring Committee in the presence of officers of the departments visited the
solid waste dumping site located near Bas Kushla, sector 8, HSIIDC, Manesar. The
Monitoring Committee observed that lot of unsegregated (mixed) solid waste was found
dumped at solid waste dumping site having an area of about 10 acres. No boundary wall
of suitable height and green belt has been provide around the solid waste dumping site.
The condition of the solid waste site was pathetic and miserable. The photographs
showing the unsegregated solid waste containing fresh mixed solid waste and old mixed

solid waste without boundary wall and green belt are mentioned as Plates 18 & 19.

late-18: Photograph
mixed fresh solid waste and mixed old
solid waste without boundary wall and
green belt

&

Plat : Photograph showing lot of
mixed fresh solid waste and mixed old
solid waste without boundary wall and
green belt

W

2.2

2.2.1

Visit to other areas concerning to the case

Visit to the legacy waste dump site located in village Ram Singh Pura, Tehsil
Bawal (District Rewari)

The Monitoring Committee along with the Officers of HSPCB, Regional Offices, Gurugram
& Dharuhera, Municipal Corporation, Manesar and officer of CPCB visited the legacy
waste dump site of Bawal area on 30.4.2022, where the mixed solid waste (fresh and
old waste) about 500 TPD, generated by the Municipal Corporation, Manesar is disposed
of. It was informed that solid waste of towns Dharuhera, Rewari, Bawal and Manesar is
reaching at site. The contract for remediation of legacy waste of these towns has been
given by MC Rewari. During visit to the legacy waste dump site of Bawal area, the

Monitoring Committee has made the following observations:

2.2.1.1 Observations of the Monitoring Committee

a) It was informed that about 1,84,000 MT of old solid waste/ legacy waste is lying
dumped at the legacy waste dump site of Bawal area. At the said site, the solid
waste of Manesar, Bawal, Rewari and Dharuhera area is disposed of. The total area
under the legacy waste dump site is 14 acres.

b) For the remediation of old solid waste / legacy waste dumped at dump site at Bawal,

a private agency namely PATHAYA has been engaged by the Municipal Council,

Rewari.

The said agency has setup 02 trommel machines and one new machine namely

Duremax Thapar Machine of capacity 2500 TPD. Trommel machines (2Nos) are lying



idle at site and only new machine namely Duremax Thapar Machine was in operation
at site.

d) During visit, segregation/ screening of legacy solid waste was being done with new
machine and about 60000 MT legacy waste has been remediated so far. The
byproducts namely RDF, Bio-soil, C & D waste and inert material are generated
during the processing of legacy waste. It was informed that bio-soil is used by the
farmers or dumped in low lying area. RDF, bio-soil, C&D waste and inert waste are
lying at site. With the remediation of legacy waste, about 20% of the land has been
vacated.

e) For the treatment of leachate generated from the legacy waste dump site, an
effluent treatment plant, consisting of collection tank, aeration chamber and filtration
system, has been installed but the same was fdund lying defunct.

The photographs showing heap of legacy waste dumped at dumping site of Bawal area,
trommel machines not in operation, Thapar machine installed at legacy waste dump site for
remediation of legacy waste, byproducts produced like RDF and Bio-soil after remediation of
legacy waste and effluent treatment plant lying defunct are mentioned as per Plates 20 to
23

Plate-21: Photograph showi trommel

B Ve
Plate-20: Photograph showing heap of
legacy waste lying dumped at solid | machine not in operation and Thapar
waste dumping site at Bawal area Machine for remediation of legacy
: installed at legacy waste dump site of
Bawal area
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Plate-22: Photograph showing | Plate-23: Photograph showing defunct
byproducts produced (RDF & Bio-soil)  effluent treatment plant installed for

after remediation of legacy waste treatment of leachate.

2.2.2 Visit to the dry solid waste dumping site iocated at village Ram Singh Pura,
Tehsil Bawal (Rewari) operating by private persons.
The Monitoring Committee during its visit to Bawal area, also visited one of the storage

site set up for storing the dry solid waste in village Ram Singh Pura, Tehsil Bawal,
10



District Rewari in the presence of officers of HSPCB, Regional office, Gurugram and

Regional Office, Dharuhera on 30.4.2022. At this dry waste dumping site, lot of dry

waste in the form of plastic waste, PVC drums, waste paper, cardboard and other dry

waste material etc., collected from the industries by the contractor by taking the land on
lease from the farmer is stored. After segregating dry solid waste at site, segregated
material is sold in the market of Delhi area. During visit, the following observations were
made by the Monitoring Committee.

2.2.2.1 Observations of the Monitoring Committee

a) No boundary wall has been constructed around the dry waste dumping site.

b) Lot of dry waste consisting of plastic waste, PVC drums, waste paper, waste rubber,
cardboard and other dry waste material etc. was found collected in haphazard
manner and no segregated material was found at site.

c) The persons available at site informed that the contactor has taken the land of a
farmer on lease and the dry solid waste consisting of plastic waste, PVC drums,
waste paper, cardboard, waste rubber and other dry waste material etc. is collected
from the industries and the same after segregation and cleaning is sold in market of
Delhi area. No authorization has been ascertained from any department including
Pollution control Board for storage of such material, which is inflammable and
hazardous in nature.

The photographs showing the dry waste consisting of plastic waste, PVC drums,
waste paper, cardboard and other dry waste material etc. are mentioned as per
Plates 24 to 26.

Plate-24: Photograph showing the storage Plate-25: 2™ photograph showing the stora'g“e
site for storage of various kind of dry waste | site for storage of various kind of dry waste like

like PVC drums, plastic waste and other dry PVC drums, plastic waste, waste rubber and

waste material etc. operated by private other dry waste etc. operated by private
contractor. 2 | contractor.

N %

Plate-26: 3" photograph showing the storage site for storage of various kind of dry waste like

PVC drums, plastic waste, waste rubber and other dry waste etc. operated by private
contractor.
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3.0

3.1

Conclusions and recommendations of the Monitoring Committee
About massive fire incident occurred on 25.4.2022

During visit to the incidental site of Manesar area, where the incident took
place and massive fire incident had occurred, Assistant Commissioner Police
informed to the Chairman of the Monitoring Committee that suddenly on the
night of 25.4.2022, wind started blowing and in few minutes, it was
accelerated. It was told that in one of the jhuggi, a lady after finishing its
cooking process, left the chulla with half extinguished fire pieces, which
became the source of starting of fire in the area and in few minutes, it spread
over in the area and whole of dry waste material and jhuggies existing on
about 15 acres of private land, caught fire and it also spread on jhuggies and
dry waste material existing in 2nd piece of land belonging to HSIIDC. During
incident, one lady was fully burnt and died, whereas, about 2 persons were
injured who were hospitalized. All the jhuggies/ huts and dry waste material
collected at site were totally burnt. The Department of Police has lodged FIR
in the case and the enquiry in the matter has been given to the personal of
rank of ASI.

The Chairman of the Monitoring Committee directed ACP, Manesar that
enquiry in the matter may be transferred to any other Senior level office of
Department of Police and the enquiry against the defaulting persons, which
are responsible for occurring the incident by way of spreading massive fire at
the garbage collection point at Manesar due to collection of dry waste in the
form of PVC drums, plastic waste, waste paper, card boards and other dry
waste material and became the cause of death to the innocent lady and
persons injured during the incident may be completed within the shortest
period for further action in the matter.

From the local enquiry, the Monitoring Committee came to know that there
are two pieces of land, out of which one site is owned by private persons
Yhaving an area about 15 acres and second site, having an area about 13
acres, which is across the road, belongs to Haryana State Industrial
Infrastructure Development Corporation (HSIIDC). Private land of about 15
acres, which is owned by private persons, has been taken on lease by private
contractors namely Sh. Jatinder Yadav, Dhanewar Yadav, Shamsher Singh,
Deepak, Mukesh and some more contractors for collecting dry waste material
like PVC drums, plastic waste, waste paper, card boards, and other dry waste
material, collected from industries and various solid waste collection points of
Municipal Corporation, Manesar. At this solid waste dumping site | storage
site, about 200-250 jhuggies/huts had also been constructed, where the
labourer, engaged in collecting and segregating the dry waste of various
categories as mentioned above, were also residing. There was no separate

sites for jhuggies and storage of dry waste.

Therefore, the Monitoring Committee recommends that District Authority,

Manesar shall identify the private persons/ contractors who were engaged in
12




3.2

collecting the dry solid waste of various categories like PVC drums, plastic
waste, waste rubber and other dry waste material etc illegally at solid waste
dumping site located in about 15 acres of land owned by the private persons
and in about 13 acres of land owned by HSIIDC and these private
contractors/ persons may be penalized under the provisions of CRPC for
illegally storing the various category of dry waste collected from industries/
garbage vulnerable points and allowing the waste pickers to reside between
the storage site by constructing small huts/ Jhuggies at the said location. No
demarcation between huts/ Jhuggies and storage site of dry solid waste,
collected from industries/ corporation area, had been made by the
contractors.

Visit to incident site and other solid waste dumping sites

After visit to the site, where incident took place and Massive fire incident had occurred on

25.4.2022 due to firing in dry solid waste collected by the private contractors and solid waste

dumped by Municipal Corporation Manesar, other solid waste dumping site of Municipal

Corporation, Manesar, visit to the legacy waste dump site of Bawal area and dry waste

collected by private contractor at storage site in village Ram Singh Pura, Tehsil Bawal, District
Rewari on 30.4.2022 and 19.5.2022, the Monitoring Committee has made the following

recommendations:

3.2.1

i)

Short term measures:

Municipal Corporation, Manesar may lift ashes of burnt material and other
half burnt solid waste material from the site of incident within 07 days and
the same may be sent to Bawal site for its scientific disposal. The expenditure
made on lifting and transportation of said material from the incidental site
may be recovered from the owners of private land, the list of which has been
mentioned by Naib Tehsildar, Manesar vide letter No. 1731 dated 6.5.2022
(Annexure-4).

HSIIDC, Manesar may hand over the sanitation services to the Municipal
Corporation, within 15 days and waste from the villages may be remediated

at Bawal site.

iii) Municipal Corporation may increase its sanitation services in the area against

the present population and all the legacy waste dumping sites existing within
Corporation and HSIIDC area may be disposed of at legacy waste dump site,

in Bawal area within 02 months.

iv) HSIIDC may allocate suitable site for management of dry waste generated by

the industries existing in IMT area within 01 month. For management of
hazardous waste including PVC drums, agreement may be made by the
industries with hazardous waste management site at village Pali, Faridabad
within 01 month.

13
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3.2.2 Medium term measures

The Monitoring Committee in the presence of the officers of the Departments has
visited the solid waste dumping sites of Manesar area on 30.04.2022 and
19.05.2022 and it has been observed that lot of mixed (un-segregated) fresh and
old mixed solid waste has been dumped at various locations of Manesar area. The
details w.r.t. visit to the solid waste dumping sites have been mentioned at pages
no. 3 to 9 of this report. The conditions of the solid waste dumping sites are pathetic
and miserable and these dumping sites are without boundary wall and green belt.
The stray animals were found eating mixed solid waste at dumping site. Presently,
the mixed fresh solid waste as well mixed old solid waste lying at dumping sites is
collected through trucks and carried to solid waste dumping site at Bawal, District
Rewari. The said dumping site is a legacy waste dump site, where the machinery
like trommel and Thapar machine have been set up for processing of legacy waste,
whereas, mixed fresh solid waste and mixed old solid waste is sent by the Municipal

Corporation, Manesar at the site.

Further, the Monitoring Committee has observed that Municipal Corporation,
Manesar and HSIIDC have failed to comply with the Solid Waste Management Rules,
2016 as mentioned at ix) in para 2.2.1.

Therefore, the Monitoring Committee recommernds that Municipal Corporation,
Manesar may prepare separate Action Plan covering each activity under the
thematic areas i.e. Waste Management (Solid Waste, Plastic waste, C&D waste,
Biomedical waste and E-waste), Air Quality Management, Water Quality
Management, Industrial wastewater management and Noise Pollution Management
as per the indicative template given by CPCB while preparing District Environment
Plan of various districts of the State, a copy of which is enclosed as per Annexure-9,
by 30.6.2022 and start implementing the same by 31.8.2022. Haryana State
Pollution Control Board may be appointed as nodal agency in the matter.

3.2.3 Other Action Points

1. HSPCB, Regional Office, Gurugram may impose environmental compensation on
Municipal Corporation, Manesar in compliance to directions issued by Hon’ble
National Green Tribunal in OA No. 606 of 2018 in the matter of compliance of
Solid Waste Management Rules, 2016 for not complying with the Municipal Solid
Waste Rules, 2016 and has been found non complaint due to violations as

mentioned above at ix) in para 2.2.1.

2. HSPCB, Regional Office, Gurugram may take legal action against the officers of
HSIIDC responsible for not taking any action to comply with the provisions of
the Solid Waste Management Rules, 2016 as HSIIDC was also equally

responsible to comply with the said rules.

3. HSPCB, Regional Office, Gurugram may identify the industries, which are
handing over PVC drums and other hazardous waste material to the contractor,
which were otherwise to be sent to the hazardous waste management site
developed in Haryana area and violating the provisions of the Hazardous & Other

Waste (Management & Tran boundary Movement) Rules, 2016. Action against
14




the defaulting industries may be taken under the provisions of Hazardous &
Other Waste (Management & Tran boundary Movement) Rules, 2016 within 01

month.

4., HSPCB, Regional Office, Dharuhera shall identify the industries which are
handing over PVC drums and other hazardous waste material to the contractor,
which were otherwise to be sent to the hazardous waste management site
developed in Haryana area and violating the provisions of the Hazardous & Other
Waste (Management & Tran boundary Movement) Rules, 2016. Action against
the defaulting industries may be taken under the provisions of Hazardous &
Other Waste (Management & Tran boundary Movement) Rules, 2016 within 01

month.
Dr. Babu Raft® Sunil Iéave Ms. Urvashi Gulati — Justice Pritam Pal
Technical Expert Additional Director, CPCB IAS (Retd) Former Judge,

Punjab and Haryana
Former Chief Secretary of High JCourt and r?cI)w as

Haryana Chairman of the
Monitoring Committee
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Anrexure -1

Item No. 10 (Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Original Application No. 303/2022

In re: News item published in The Times of India dated 26.04.2022 titled
“Haryana: Massive Fire at garbage mound in Manesar, 2 dead”

Date of hearing: 28.04.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

ORDER

15 Proceedings have been initiated in this matter in the light of
captioned media report of death of two persons and injuries to two others
in a fire in the garbage mound spread over 25 acres of land at Manesar,
District Gurugram, Haryana. Prima-facie it appears that there is failure
to comply with the Solid Waste Management Rules, 2016 which have
specified a timeline for disposal of the legacy waste. The Authorities in
the State of Haryana are, thus, accountable for the consequences of such
statutory failure by way of compensation to the heirs of the deceased and
also to prevent such occurrences in future. The State Authorities are also
required to comply with the rules for remediation of legacy waste and

also processing of current waste by preparing an action plan.

2. We note that similar incidents are taking place at several places.
The Tribunal has dealt with similar incidents of fire at Ludhiana and
Delhi vide orders dated 21.04.2022 in OA No. 286/2022, In re: News

item published in The Indian Express dated 20th April, 2022,
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titled “7 Charred to death in fire near Ludhiana dumpsite”, dated
22.04.2022 in OA No. 288/2022, In re: News item published in The Times
of India dated 22nd April, 2022, titled “Delhi: Another long-drawn
effort to douse fire at Ghazipur landfill” and dated 27.04.2022 in OA
No. 300/2022, In re : News item published in News 18 dated 26.04.2022
titled “Delhi: Massive Fire at Bhalswa Dump Yard, Fourth This Year;

13 Fire Tenders on Spot”.

3. We find it necessary to ascertain the factual position with regard to
the cause of death, persons responsible for failure and remedial
measures adopted or proposed. Let the Chief Secretary, Haryana furnish

a report to this Tribunal in this regard.

4. We also request the Monitoring Committee constituted by this
Tribunal headed by Justice Pritam Pal, former Judge of Punjab and
Haryana High Court to monitor execution of certain orders of this
Tribunal in Haryana. The Committee may undertake visit to the site,
interact with the stakeholders and give its factual report with
recommendations for future course of action. The Committee may be
assisted by CPCB, State PCB, Haryana State Disaster Management
Authority, District Magistrate and Superintendent of Police, Gurugram.
Haryana State PCB will be nodal agency for céordination and
compliance. The report may be filed within one month by e-mail
af judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF. The Committee may also

give a copy of its report to the Chief Secretary, Haryana for his response.

List for further consideration on 30.05.2022.
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A copy of this order be forwarded to Chief Secretary, Haryana,
Justice Pritam Pal, former Judge of Punjab and Haryana High Court,
CPCB, State PCB, Haryana State Disaster Management Authority,
District Magistrate and Superintendent of Police, Gurugram by e-mail for

compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Prof. A. Senthil Vel, EM

April 28, 2022
Original Application No. 303/2022
DV




Anne xure -2,

During the visit of monitoring committee on dated 30-04-
2022, following officer were present at site:-

Sr. Name & Designation with Department of the
No. officer
1 Sh. Nishant Kumar Yadav, IAS, Deputy Commissioner,
Gurugram

2. Sh. Munish Sharma, IAS, Commissioner, Municipal
Corporation, Manesar

3 Ankita Ch4audhary, IAS, SDM, Gurugram (North)

4. Sandeep Singh, Regional Officer, Haryana State Pollution
Control Board, Gurugram (South)

5. Sh. Manbir Singh, IPS, DCP, Manesar, Gurugram

6. Smt. Alka Chaudhary, Joint Commissioner, Municipal
Corporation, Manesar, Gurugram

7 Sh. Suresh Kumar, HPS, ACP, Manesar, Gurugram

8. Sh. Subhash Vats, AGM, HSIIDC, Manesar, Gurugram

b



Annexurg - 3

~brom
the toint Caminissionet (1]
Municipal Corpotation
Manosat
Te

/’3')('puw Commissioner

Gurugram

Memo: MCM/IC (HQ)/2022/ 1S 2~ Dated: 09/05/2022

on the points relating to the management of

04,2022 in OA No. 303 of 2022 in reference to
“Massive fire at garbage

Subject: Submission of detailed report/note
solid waste in compliance to order dated 28.
the News item published in Times of India doted 26.04.2022-Titled:

mound in Manesar, 2 dead”

Reference No.: CMC/2022/901, Endst No. CMC/2022/902 dated 04.05.2022

O the subject cited above, please find enclosed herewith, the detailed report on the points
mentioned in set of pointsin the letter received from your good office.

This letter is issued with the approval of Commissioner, Municipal Corporation Manesar

Submitted for your kind perusal.

Joint Commissioner (HQ)
Municipal Corporation,

Pvbatiy s

Endst No MCM/ JC (HQ)/2022/ IS 3 Dated: 09/05/2022

A capy forwarded to following for information & necessary action please

1. Superintending Engineer, Municipal Corporation Manesar
2. EE [SBM), Municipal Corporation Manesar
1 Pa-to W/Commissioner, Municipal Corparation Manesar

»

jont (;mimésoner (HQy

Muntipal Corporanion,
Manesar
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Detailed report/note on the points relating to the management of solid waste in
compliance to order dated 28.04.2022 in OA No. 303 of 2022 in reference to the
News item published in Tii =« of Indis dated 26.04.2022-Titled: “Massive fire at
garbage mound in Manesar. 2 dead”

| L. Mmf h—istory of the site in question and | Municipal Corporation Manesar (MCM) was
: criteria perhiaps at that viage to sciect | constituzed vide a gazette notification No.
the site ' 5.0/58/H.A 16/1994/5.3/2020 dated

| 24.12.2020. |

The fire broke outin the slums constructed

. on private land in Kakrola Village and the
owner of the land is Sh. Sunil Yadav. The
ite in question has division in ownership —
ore half is a orivate land and other half of
the land is disputed with HSIIDC.

HSIDC Manesar has not handed over the
sanitation services to MCM, although MCM
has been at times addressing complaints of
dumping of garbage in even HSIIDC areas, in
view of public safety. HSIIDC’s waste would
rarlier got to Bandhwari and villages would
dump their waste in HSIIDC limits. Post the
constitution of MCM, the waste from
villages started being bioremediated at
Sawal, Rewari; MCM has also been
spreading awareness among BWGs and at
times has been challaning them, too.

- Tender for door-to-door collection,
segregation, transportation as well as
processing of waste already floated on
dated 12.10.2021(Tender ID:
2021 HRY_192024 1 & Tender Ref
No.MCM/EE-SBM/2021/SPL-1) and s
under process. Tender for sanitation and
C&D waste management are already in
process for entire Manesar, even for
=SHDC areas.

Division wise Estimate for Street Swéeping ;

o,

e /‘

__ work of whole Manesar including HSIIDC

R




./'\/\l\ P SR
s

“areas "n'as.
" administrative
No.MCM/EE-551v/2022/136
04.05.2022 &
S

been sent to Directorate for
vide Memo

dated
Memo.No.MCM/EE-
dated 04.05.2022

approval

B8M/20222/140

respectively.
' Post this unfortunate incident, MCM has
" written to the HQ, to allow hiring additional

500
~ MCM/EE(SBM)/2022/151 dated 05.05.2022
to address sanitation needs of even HSIIDC

personnel vide Memo.No.

areas, till sanitation tenders are awarded

(these tenders already include HSIIDC areas)

- At present MCM has less than 1000 personnel
engaged in sanitation services against an

estimated popuiation of 3.5 lakh. The actual

popuiation will be known through a spot

survey, which is at present being conducted,
since the census 2021 has been delayed. But
' a ballpark estimate informs that the actual

population will be above 5 lakh.

The Quantity of waste currently being -
deposited on account of not having |
adequately required waste processing |
plant

The solid waste is being dumped on this site
from many years before the constitution of
MCM. The composition of waste is of mostly
industrial nature as well as waste being
dumped by nearby Bulk Waste Generators &

slum dwellers. The indiscriminate dumping

of industrial waste allegedly took place on
this site by industries established near this
site.

Regular uplifting of garbage and horticultural
waste from villages being served by MCM is
done and the waste is taken to Bawal, Rewari
for processing on HQ-approved rates.

Estimated quantity of legacy waste in
terms of tonnage/volume and
occupied area

HSIIDC Manesar has not handed over the
sanitation services to MCM. Therefore, at
this stage MCM is unable to quantify the
legacy waste currently being deposited on
HSIIDC sites. After the handover, MCM would
be able to estimate the quantity of legacy
waste lying on similar sites and even process
it; however, monetary liability will have to be
pre-decided by the HQ (HSIIDC).

2d-
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Current status on remediation of |
legacy waste and conservative time |
which will be taken

On-Site measures required to betaken
to control fire incidences :nd
associated actions or :ie wvoriirs of

-| Conservancy staff as wall &5 Rag

pickers

Habitation around the site and
necessity of having off-site emergency
management plan (relating to fire,
emissions, migration of leachate and
gaseous emissions)

v

MCM is unable to undertake remediation of
legacy waste at HSIIDC sites, since there is no
aporoval for it. MCM is ready to bio-
cesiote Uie legacy waste lying on the site
the monetary liability is pre- decided. At

_ 7 waste of MCM is being bio-

edintac ot the dumping site in Bawal,

Rewart

¢ On-Site Cameras/Fire alarm need to
be installed: MCM can do it if directed
r after seeking approval from the HQ

= Removal of slums in areas under

wrisciction of HSIIDC may be

“ore, as these slums are a

prominent source of dumping and

burning of waste in open areas.

Hence, their removal is essential

o putting an end to the problem

Bioremediation of legacy waste

needs 10 be undertaken

Nouce may be issued to Private

landowner to make boundary walls

around his land to avoid waste being
dumped on his land by nearby
industrial units, BWGs etc.

e Nouce to be issued to private
andovner strictly, for
hiving/removal of slums
“onsfructed on his private land
Rag nickers/informal waste pickers
should be identified and linked with
/arious government schemes or
ntoprated  with  Solid  Waste
Vianagement system, so that they
nay not be compelled to go back on

_suchsites to earn a living

1. Zire designated officer/in charge of all
the zctivities at the site of incidence

10 be appointed
2 4mergéncy Preparedness Response
~ 'eam to be establish for effective
contrn: of emergencies arising out
‘rom fire, leachate, and gaseous
__2missions
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Remediation of legacy waste in terms
of bio-mining may go simuitaneously

with closure of remaining waste in .

such a way that it doesn’t leaf to fire
chances like venting of gases I,
recovery  for  energy
economically feasible

techno-

3. Farmuiation of off-site emergency
management plan with proper chain
o1 cuintnang, arrangements  for
proper  equipment &  safety
apniiances, liaison with fire services
and ¢orer emergency services, etc.,

can  ae'p to  tzke timely and
apoiGuriate action to save human
ives 2nd damage to environment

4. Fenodie trainig of the staffs can be
conducted to provide them necessary
skilis to  act appropriately and
profvpty in

_____emergency situations

MCM is resdy 16 bio-remediate the legacy
waste lying 07 the site if monetary liability is
pre-decided or if a handever is given (will
need HQ approval). At present, legacy waste
of Municipz' Corporation Manesar is being
bio-remedizted  at dumping site Bawal,
Rewari. For te fresh waste, tenders for
sanitation, maragerment of C&D waste and

door-to-door waste collection are already in
process

Immediate Plan without waiting for
long time taking and tendering cum

Contractor oriented works.

LA survey needs to be undertaken
oy HSPCB to assess the present
status and recommend remedial
measures to be undertaken

2. Construction of boundary walls
around this site to avoid
indiscriminate and illegal
durnping of Solid Waste

3. Bio- remediation of legacy waste
should be undertaken |
immediately. MCM is ready to bio-
remediate the legacy waste lying
on the site if monetary liability is
pre-decided ,

4. Installation of sign boards:
displaying messages at the site to
prevent people from dumping
garbage

5. If MCM takes over the sanitation

24~

_services of HSIIDC, appropriate




“estrict dumpmg of ga ,bage on
rhis site and the same can be
t Jred
¢ cecan beissued again to
~ tified BWGs near this site for
ho e ~r<jte processing of waste as
i ner SWM Rules 2016
’ . 7. HeavvSpot Fine/Challan can be

Bt R F PR

i S A v :
CCTV Cameras, Fire alarms,

9 lnsfallatlon of safety and monizoring » On-site
gadgets like fire alarms, CC t can h= installed
TV ameras, Fire extmguxs‘\era, mock : . ()nematlo /training

Janc etc e i

\ded ambers in
375 r, which may be




Annexure -Y

TI9 TR,
DI |

Regional Officer,

Gurugram Region(S), HSPCR
Gurugram

e 73/ /amodo R 0 — 05 ~2022

faw:— Visit of the Monitoring Committce, constituted by the Hon’ble National

Green Tribunal, under the Chairmanship of Justice Pritam Pal, Former
Judge Punjab and Haryana High Court, now as Chairman of the Monitoring
Committee on 30.04.2022 at 10:30 Am to the garbage dumping site spread
over an area of 25 acres at Manesar, Distt. Gurugram, Haryana w.r.t.
compliance of order date 28.04.2022 in OA No. 303 of 2022 in the matter of
News item published in the Times of India dated 26.04.2022 — Titled
“Haryana: Massive fire at garbage mound in Manesar, 2 dead.”

W fqvg ¥ aue srRfdy ¥ U U BB HSPCB/2022/68-71
&% 04.05.2022 B W H |
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Annexvie.-s

Haryana Police (&Ramom gfer)

LLF.-1 (0GR S oma-1)
FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
YYH ga=r R
= (UrT 154 &3 wfwar gitar & aga)

Distriet (FSram): GURUGRAM P.S. (41): KHEDKI DAULA Year (a¥): 2022
FIR No. (73R, 37.): 0181 Date and Time of FIR (THR. A R 3tk @wm): 26/04/2022 18:12 i
S.No. (3.9.) Acts (ifafaaa) Sections (4RI(T))
1 1PC 1860 304-A
¢ (] 20 (VY '%: & IS g
2 IPC 1860 1336 Sl SN 537,328 ¢
(a) Occurrence of offence (3TURTe HY °eAT):
‘: ! Day (T?Ff) Monday Date from (m a’) 25/04/2022 Date To (m d®): 25/04/2022
‘{ Time Period (4974 3rafQ): pahar 8 Time From (77 ®): 21:00 hrs Time To (F7Y d&): 21:30 hrs
i (D) Information reccived at P.S. (4T ST g&=r WIow ) Date (R@=119): 26/04/2022 Time (§99): 18:00 hrs
(c) General Diary Reference (YST=ImHaT Hesi): Entry No. (vfafSe &.): 039 Date and Time (Rer& 3k
¥HY): 26/04/2022 18:12
hrs
Type of Information (Y317 7 Y&HR): Written
’ Place of Oceurrence (UTngaer):
: I (a) Direction and distance from P.S. (g @ {ﬁ kiiry feram): WEST, 07 Km(s) : Beat No. (dfiT 4.):
|

(b) Address (eln): 1ol aifa wrter IR,
(¢) In case, outside the linit of this Police Station, then Name of P.S. (ﬂﬁ UTAT WA & CIRTY % ar 4= F v ATH):
District (State) (fSi@r (wsa)):

i Complainant / Informant (ﬁlﬂr’ﬂ]dﬁ?cﬁ' / Wﬁﬁﬁ)

L) Name @) T anR
i

| (b) Father's Name (VAT AR7): HA@aX yraarst

{

L(©) Date/Year of Birth (Sr=1 Rafy 7 a€): 2003 (d) Nationality (TSERIET): INDIA
'1 ) UID No. (udst 4.):
‘ U] Passport No. (qraedd 41):

Date of Issue (SH @) oY QFTI?FF) Place of Issue (ST & &1 TYT):

(@ 1D Details (Ration Card, Voter 1D Card, Passport, UID No., Driving License, PAN) (Y897 RaROT (1017 F78 ,s7aarar &718
i MRWE, ) o, anfir e, 4 FTS))

S. No. (#.40.) 1D Type (YgITT 9T &7 Y&R) ID Number (99T mT)
?(h) Oceupation (20§771%):

(0) Address (T

ya-




Haryana Police (gRamom gfer)

LLF.-I (thiga sta &rf-1)
S.No. (3.9.) Address Type (9dT &1 Y&R) Address (9dT)

| Present Address

a1i e, KHEDKI DAULA, GURUGRAM, HARYANA, INDIA

2 Permancnt Address TG 3T H 71T, BAKHTIARPUR, PATNA, BIHAR, INDIA

(M Phone number (51019 ) Mobile (S8 F’) 91-7703934263

Details of known / suspected / unknown accused with full particulars (AT / §ieweyr / 3rame 31'@'33—?1‘ FT X Rawor gka uTeT):

S.No. (F.A) | Name (7117) Alias (39=11) {Relative's Name (RRAGR | Present Address(@&#= wan)
(T ATH) |

8. Reasons for delay in reporting by the complainant / informant (Rrraear / H?Frﬂﬁ?ﬁ' @t RarE &8 @ o=F 73t 3 FROT):

9. Particulars of propertics of interest (wafeud wwalRa #1 Rrawor):

}S. No. (#31)  Propertty Category (TFafeg Property Type (§%qfce & Description Value(In Rs/-) (g
| A SHT) G (¥ #)

10. j"l'nl:l! value of property (In Rs/-) (rFufea w1 T Hod(T #)):

IL Inquest Report/ U.D. case No., il any (g e R / ZILYHIT ¥, afy FE g):
1S, No. (#.30) - UIDE Number (T o307 )

Ry n ooy
63

5

s
i |
%7

43-




Haryana Police (gR@mom ‘Iﬁﬂ’f)

12.

LLF.-1 (T ST ®1H-1)

First Information confents (U437 LI TLY):

| T R AR S/0 JPRET URIAIET R/O T 33N 3 disT AT STy e geaT R MOB NO 7703934263 35 19 @

siat faar 195 3 3udar ud @ vui$ and § g7 2 S 4 seer ¥ 1wl oy T & WS oS weAw arwan s A @y & A
wrEtar oF gire e o care 0 7l gy O Eer ot 3Ee aw AT A @S & S 9 Rer # wifg wer war ar | 3 A aiy
At @ 3l AT 24 WO afeaT iEE R0 9eETT () RER gFR U gmia A e A DS s e d I AT A wA R
B ) gar & 1 gar ol wel ) @ wET FR A AR A [ 57 A0 48-49 9 N | FF ReAiw 25422 T A A
afcsr @ atfal wrer s WM ol uaE FE 9 AR 9 T ST A T A G I RS & S mr FHr A F T @ N
el 0 gerae ara Ag o A 0 N 9fST g @ s R SR AT A o e ¥ ©w S AwY & 3wy 3T o Ree o9 &

- for s an i wil gpohar Sier 9% gEE gEe @ J A% Al e agt sl g8 e A wgr o S @ e Reed B

Sgare) @ Sror will § s faons SR wdaey S A 39er g forar R 9o fRrr st 81 & 1 sD/- e
ATTESTED BHIM SINGH ASTPS KHERKT DAULA DT-20-4-22. &RETET fer:- del A 25-4-22 T &l ASI AT Qs aferm 3
SDO 8 U Adatter 20 e 3T WBAT 176/22 U/S 279,304 PART ii IPC UTAT Q@Y alem & @t Ry a&her 510 5385/GGM 73T

ST diget @ e o i Wedy dar A A a1 fF aHT FAG 9.40 PM o g AW & AIH F gEAT dred g & e

e A iRl O s Sl 0t 4 ) Al W ug O gEer WA ASI A el RUE & 7 gsdc ae ganT geer ®ue I
rlelr UEar SRl e 3 @ afeur w9 @ ol g8 o @ gelar A ol 3T @ HRUT ORY @R HORT ARl A gd o K

- A T anisar 3 ggnel A g A S FEe uE JeetE A 7Y FOE @ gifoR Al 3§ | weh g@r 3T geie &
AR SR S el 30 T SRR A 1St R 26-4-22 #Y gedliar A ol Sfieor 3T R g 9rr g & | e m

H i wel A e ol gd Wil oAl &) A BT o & vE e e gg e W s Afeer @ ool g8 A e st W

L Henr 1 gt W czar fami gl e oree gaer B A @ ggae 39eh Her W0 Tee areas Rardt gear (q8) fER @
| sy g ¢ o yfa qea 3o 4 QIR A 9 ¥ | S e IWIET A ASI T HIAT ST FUST 3ifhd FaT & S

FABRIC bl @2st Sl g 2 @ grelld A 3ORIY URT 336/304A IPC &1 @1+ 91T 3 W o i@ Ry I8y 5385 &
GarT 3fdar i o) gy o O ST TET § | S SEEN OF CRIME TEAM @ 3ed 3ifRemRaY &1 Al WX qgeet an 3foa

A Qo glaa Al we ol wa nfialer e B e aRd Al ) giRa : AT ASIHREEE 174 CRPC Haw HiAT S0

AT 3L A @ § | eenar ol aifa FERteT AStAlE IMT #0 6 SD/- BHIM SINGH ASI PS KHERKI DAULA DT 26-4-22. U#AT
Al @t U fafaa der oo & gied gt W AT 9 @ 3WRIY URT 336.304A [PC T gfed BT 9T e 9X 3T

CARAN 181 I 20.01.2000 VI 300.304A 1PC AT WS gler e I v go e B s 3t i sar gfaar dar

A arg | o s a aara ey ar Serer AT wee T Jar A A sreel | giew wEe 9 e a9 @ o

DRUBRE SRR bl T U e YT /O @ 9T SIS ST YT § | A St g s Asi SR Riw ol samema & gt A
Lot Ao Paar o

Action taken: Since the above inforamation reveals commission of offence(s) u/s as mentioned at Item No. 2.

@ a2 A T rer(t @ var gerar g 3y w3 & ade wg g, 2 # Iedw uURr @ agd )

(H Pevistered the coe and (00! ap (he investigation (FEROT gof f&ar a7 3 s & e Rar s@n): /0 or (A1)

2) Divected (Nowe o 1.04) nR@ FT AW): BHIM SINGH Rank (98): Asst. SI (Assistant Sub-Inspector)
N ?
: . S ; Py t! \! V(l!( N
No (A1) 23090d to 0o the Investigation (Y ST Huw 9w A A @ fore fader Rar awm) iy f"‘\\!.)f}
~ ™, %
y, =
(3) Refused investivation due to (ST @ ). or ($ FROT FHFR T 1) s, {'(')
\ 5 T
() Transfeered (o P.S. (U District (f?l?ﬂ) Q*\ "41-{‘,) (“ )
-~ % '1J 7& ’
3 ]
on pint ol frictiction (O RATR & HROT GEAARE). T /Z/C)?}
R read over Uy the ce “oant/informant, admitted to be correctly recorded and a copy given to the coiim’ff[h??i‘nt

fvtormant free ol cost (1 aaadl | qaaEwdr F1 wafRdr 93 w0 g @, 98 oof g§ AW AR o S Red

[

fpraanal a1 & ol

R.OALC. (et dt)




Haryana Police (§Ramom gfer)

Signature / Thumb impression
of the complainant /informant

- (RrmTan 7 e @ greon

14.
B3I @i fun)
IS.

- Date and time of dispateh to (he conr (rererd 3 unor ) Rarw sk HHY):

LLF.-1 (Vg ST 611
Signature of Officer in charge, Police Station (41T
TR & FEAER)

Name (FTH): RAJENDER SINGH

Rank (9%): I (Inspector) ) 3

No. (®.): 23IRR




Annexuse — 4

Annexuse -~ 4

Sr. No. Date Slip Number | Vehicle Number | Gross Weight | Time | Tare Weight | Time | Net Weight | Division Location

i 14-May-22 9262 HR55AC8511 29:345 251 10.260 8151 19.085 Division-1 Kakrola Gausala

2 14-May-22 9263 RJ02GB1529 39.070 11:46 13.435 9:08 23635 Division-1 Kakrola Gausala

3 14-May-22 9265 HR55AC8411 28.265 10:23 10.185 10:23 18.080 Division-1 Kakrola Gausala

4 14-May-22 9266 HR55U7022 28.930 10:47 10.170 10:47 18.760 Division-1 " Kakrola Gausala

5 15-May-22 9288 RJ32GC5236 50.700 11:32 16:215 9:07 34.485 Division-1 Kakrola Gausala

6 15-May-22 9289 HR55U7022 30.130 14:12 10.170 14:12 19.960 Division-1 Kakrola Gausala

7 15-May-22 9290 HR55AC8511 30.565 14:46 10.260 14:46 20.305 Division-1 Kakrola Gausala

8 15-May-22 9297 HR55AC8411 29:545 14:49 10.185 14:49 19.360 Division-1 Kakrola Gausala

9 16-May-22 9267 HR55R3781 30.690 10:33 10.580 11:51 20.110 Division-2 | Manesar Rain Basera
10 16-May-22 9300 RJ32GC9025 46.755 11:44 16:765 7:30 29:990 Division-2 | Manesar Rain Basera
1k b 16-May-22 9301 RJ32GC5604 41.265 12:28 14.225 132 27.040 Division-2 | Manesar Rain Basera
12 16-May-22 9302 RJ32GC5236 47.310 9:51 16.285 734 31:025 Division-1 Kakrola Gausala
13 16-May-22 9303 HR47C2292 40.610 1324 14.915 137 25:695 Division-2 | Manesar Rain Basera
14 16-May-22 9304 RJ02GC1326 45.775 14:26 16.200 7:29 29:575 Division-2 | Manesar Rain Basera
15 16-May-22 9305 HR55AC8411 25:510 Fisoulh 10.185 7:51 15:295 Division-1 Kakrola Gausala
16 16-May-22 9306 HR38T0097 30.955 15:38 4 25 8:22 19.740 Division-2 | Manesar Rain Basera
17 16-May-22 9307 HR55U7022 26.815 8:34 10.170 8:34 16.645 Division-1 Kakrola Gausala
18 16-May-22 9308 HR55AC8511 27.995 8:37 10.260 8:37 17735 Division-1 Kakrola Gausala
19 16-May-22 9310 RJ02GC1326 47.500 922 16,215 924 31.235 Division-2 | Manesar Rain Basera
20 16-May-22 9311 RJ32GC5646 46.905 82> 16.535 9:23 30.370 Division-2 | Manesar Rain Basera
21 16-May-22 9317 HR55R3781 28775 17:10 10.550 17:10 18,195 Division-2 | Manesar Rain Basera
22 16-May-22 9318 RI32GC5646 46.690 17:47 16.525 17:47 30:153 Division-1 Kakrola Gausala
23 17-May-22 9326 RJ02GB1529 33.895 11235 13435 7:30 20.460 Division-1 Kakrola Gausala
24 17-May-22 9327 RJ32GC9025 49.355 9:50 16.695 7:33 32.660 Division-2 | Manesar Rain Basera
25 17-May-22 9328 HR55AK6565 49.705 10:24 17010 7:36 32695 Division-2 | Manesar Rain Basera
26 17-May-22 9329 RJ32GC5236 47.445 14:18 16.190 7:38 34255 Division-1 Kakrola Gausala
27 17-May-22 9330 RJ32GC5646 42.855 9:55 16.450 9:55 26.405 Division-2 | Manesar Rain Basera
28 17-May-22 O35 HR55AC8511 28.090 12:39 10.265 9:57 17.825 Division-1 Kakrola Gausala
29 [17-May2> 9332 HR55AC8411 30.645 12:09 10.140 10:00 20.505 Division-1 Kakrola Gausala
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30 17-May-22 9333 HR55U7022 28.100 13:15 10.160 10:28 17.940 Division-1 Kakrola Gausala
31 17-May-22 9334 HR55R3781 31.915 10:53 10.580 10:53 21:335 Division-2 | Manesar Rain Basera
32 17-May-22 9335 RJ02GC1326 49.445 12:46 16:235 11:00 33.210 Division-2 | Manesar Rain Basera
33 17-May-22 9338 HR55W0792 27:315 16:33 10.150 16:33 17.165 Division-1 Naurangpur
34 17-May-22 9339 RJ02GC1326 47.675 17:1:9 16.375 17:19 31.300 Division-1 Naurangpur
85 17-May-22 9340 RI32GC5646 47.475 17:19 16:495 17:19 30.980 Division-1 Naurangpur
36 17-May-22 9341 HR55R3781 30.580 17:48 10.570 17:48 20.010 Division-1 Naurangpur
37 18-May-22 9347 RJ32GC5236 41.500 10:07 16.080 7:38 25420 Division-1 Naurangpur
38 18-May-22 9348 HR55U7022 23685 845 10130 2:15 13:555 Division-1 Naurangpur
39 18-May-22 9349 HR55AC8511 25.365 8:43 10.265 8:43 15.100 Division-1 Naurangpur
40 18-May-22 9350 HR55AC8411 23740 9:06 10.185 9:06 13,525 Division-1 Naurangpur
41 18-May-22 9354 HR55W0792 25610 9:15 10,150 g:15 15.460 Division-1 Naurangpur
42 18-May-22 9352 RJ0O2GB1529 38.220) 1427 13.240 9:50 20.080 Division-1 Naurangpur
43 18-May-22 9353 HR55AK6565 40.215 10:02 17:010 10:02 23:205 Division-2 Sector-1

44 18-May-22 9354 HR55AE0976 42.910 10:04 14.510 10:04 28.400 Division-1 Naurangpur
45 18-May-22 9355 HR55R3781 26.155 10:32 10.580 10:32 15:575 Division-1 Naurangpur
46 18-May-22 9356 RJ02GC1326 40.320 11:57 16.100 11:57 24.220 Division-2 Sector-1

47 18-May-22 9357 RJ32GC5646 41.695 12:00 16.450 12:00 25.245 Division-2 Sector-1

48 18-May-22 9358 HR55R3781 30.090 12:53 10.500 12:53 19.590 Division-1 Naurangpur
49 18-May-22 9360 RJ02GC1326 45.510 16:03 16.380 16:03 29:130 Division-1 Naurangpur
50 18-May-22 9361 RJ32GC5646 46.380 16307 16.635 16:17 299745 Division-1 Naurangpur
51 18-May-22 9362 HR55AC8511 212035 17:23 10.265 17:23 10.770 Division-1 Naurangpur
52 18-May-22 9363 HR55R3781 26.1:25 17:32 10.500 1732 15:625 Division-1 Naurangpur
53 18-May-22 9364 HR55AC8411 23.620 17:43 10.140 17:43 13.480 Division-1 Naurangpur
54 19-May-22 9371 HR47C7924 41.515 14:59 13:895 7:30 27.620 Division-1 Nawada

55 19-May-22 9372 RI32GC5646 43.845 14:37 16.600 7:32 27.245 Division-1 Naurangpur
56 19-May-22 9373 RJ02GC1326 46.140 14:39 16.420 7534 29.720 Division-1 Naurangpur
57 19-May-22 9374 RJO2GB1529 41.930 14:52 13.455 7250 28.475 Division-1 Naurangpur
58 19-May-22 9876 HR55AC8411 31.915 819 10.140 8:19 21.775 Division-1 Naurangpur
59 19-May-22 9378 HR55AC8511 31.720 8:37 10.180 8:37 21.540 Division-1 Naurangpur
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60 19-May-22 S379 HR55AEQ0976 40.380 14:44 14.750 8:42 25.630 Division-1 Nawada

61 19-May-22 9380 HR55AES030 39.540 14:57 13:810 9:06 25730 Division-1 Nawada

62 19-May-22 9384 HR55AH6565 49.410 15:46 16.970 14:18 32.440 Division-1 Naurangpur

63 19-May-22 9385 HR55R3781 26.185 14:49 10.570 14:49 15.615 Division-1 Naurangpur

64 19-May-22 9387 HR55AC8511 29.310 15:06 10.180 15:06 18:120 Division-1 Naurangpur

65 19-May-22 9388 HR55AC8411 32750 15:09 10.140 15:09 22.610 Division-1 Naurangpur

66 19-May-22 9389 HR55U7022 28.970 15:12 10.160 15:19 12.81:0 Division-1 Naurangpur

67 19-May-22 8391 RJ02GC1326 44.970 17351 16.420 1751 28.550 Division-2 | Manesar Rain Basera

Total 1547.303
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During the visit of monitoring committee on dated 19-05-
2022, following officer were present at site:-

Sr. |Name & Designation with Department of the officer
No.

il Sh. Munish Sharma, IAS, Commissioner, Municipal
Corporation, Manesar

2. Ankita Chaudhary, IAS, SDM, Gurugram (North)

3 Sandeep Singh, Regional Officer, Haryana State Pollution
Control Board, Gurugram (South)

4, Smt. Alka Chaudhary, Joint Commissioner, Municipal
Corporation, Manesar, Gurugram

5. Sh. Sanjay Kumar, Manager, HSIIDC, Manesar, Gurugram

6. Sh. Suresh Kumar, HPS, ACP, Manesar, Gurugram
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M DAILY REPORT MONTH OF FEB-2022
(E _1 Vehicle 3 ; A Waste qty, input to CWC {kg) | Operating time | Compost produced {kg) A ity st ot Dispatch details Downtime details
Date Retharne m.:»n< En_m.:.vaanm Veticlane: Gross wt. | Tare wt. Net wt. i Total BOTTEL Noot | collocta e ncamo.mm - xc.m : : Dust 2
time slip no. (kg) (kg) (kg) owce-1 Oowc-2 TJotal | OWC-1|0WC-2 | OWC-1 | OWC-2 Qty. (kg) Receiving| Receipt Receiving | Receipt Receiving P Hours | Reason
Day ETC. bales | d (kg) OwC | Qty. (kg) Qty. (kg) Qty. (kg)
{hh:mm) party No. party No. party
01-02-2022 08:09 2535 HR55X-0504 1539.00 1094.00 445.00
09:13 2536 HR55X-0504 1672.00 1099.0C 573.00
09:51 2537 HRS5W-7985| 1551.00 1151.00 400.00 X
11:39 2538 HR55W-7985| 1651.00 1114.00 537.00 1955.00 750.00 0.00 750.00 140.00 | 0.00 140.00 2.00 783.00 420.00 C.00 0.00 0.00 420.00 | GREEN BELT
02-02-2022 08:05 2539 HR55W-7985| 1592.00 1040.00 552.00 0.0C 0.00
| 10:25 2540 HR55X-0504 1660.00 1175.00 485.00 0.00 0.0C
11:26 2541 HR55W-7985| 1424.00 982.0C 442.00 1479.00 610.00 0.00 610.00 100.00 0.00 100.00 2.00 577.00 290.00 0.00 0.00 0.00 290.00 | GREEN BELT
03-02-2022 08:07 2542 HR55W-7985| 1546.00 1062.00 484.00 0.00 0.00
08:14 2543 HR55X-0504 1577.00 1129.00 448.00 0.00 0.00
08:51 2544 HR55X-0504 1574.00 939.00 635.00 0.00 0.00
; 10:47 2545 HRS55W-7985 | '1447.00 | 963.0C 484.00 2051.0C 760.00 0.00 760.00 140.00 0.00 140.00 3.00 848.00 440.00 0.00 0.00 0.00 440.00 | GREEN BEL
04-02-2022/ 08:07 ! 2546 | HR55X-0504 1710.00 576.00 0.00 | 0.00
! | 08:11 | 2547 | HR55W-7985 1437.00 430.00 0.00 0.00 |
| 09:39 M 2548 HR55X-0504 1550.00 444.00 0.00 0.00 i
| | 09:42 2549 | HRS5W-7985| 1403.00 442.C0 1892.00 730.00 0.00 730.00 160.00| 0.00 160.00 2.00 780.C0 380.00 0.00 0.00 | 0.00 380.00 | GREEN BELT
05-02-2022 07:54 2550 HR55W-7985| 1453.00 505.00 0.00 0.00 | | |
i i 08:14 2551 HR55X-050 1671.00 505.00 0.00 0.00 | _
| 09:14 2552 HR55X-0504 1488.0C 427.00 0.00 0.00 | i
i _ 09:39 2553 | HR55W-7985 1469.00 41400 1851.00 740.0C 0.00 740.00 140.0C 0.00 140.00 2.0C 749.00 360.0C 000 | 000 S 0.00 360.00 | GREEN BELT
106-02-2022] SUNDAY | 0.00 | 0.00 i 0.00
107-02-2022| 07:55 2554 HR55X-0504 1639.00 | 1151.00 488.00 0.00 0.00
| i 08:31 2555 HR55W-7985| 1490.00 | 1096.0C 394.00 0.00 0.00 |
{ 08:45 2555 HR55X-0504 1534.00 1034.00 500.00 0.00 0.00 {
~| 10:11 2557 HR55W-7985 1594.00 | 938.00 656.00 2038.00 780.00 0.0C 780.00 | 160.00 0.00 160.00 3.00 815.00 440.00 0.00 0.00 0.00 440.00 | GREEN BELT
1 08-02-2022 07:42 2558 HR55X-0504 1727.00 1333.00 394.00 0.00 i 0.00
07:45 2559 HR55W-7985| 1463.00 1024.00 439.00 0.0C | 0.00
| 08:36 2560 HR55X-0504.| 1570.00 | 1034.00 | 535.00 0.00 | | 0.00 |
H | i 2561 HRS55W-7985{ 1505.00 | 902.00 €603.00 1972.00 760.00 0.00 760.00 | 180.00 | 0.00 180.00 2.00 820.00 390.00 | 0.00 0.00 0.0 390.00
109-02-2022} 2562 HR55X-0504 1528.00 | 1058.00 470.00 0.00 | 0.00 |
i 2563 HR55W-7985{ 1467.00 1070.00 397.00 0.00 | 0.00
| 2564 HR55X-0504 1476.00 1071.00 405.00 0.00 | 0.00 |
2565 | HR55W-7985 1673.00 1001.00 672.00 1944.00 740.00 0.00 740.00 {140.00 0.00 140.00 3.00 821.00 380.00 0.00 | 0.00 | 0.00 380.00 | GREEN BELT
| 2566 | HR55W-7985| 1619.00 | 1087.00 532.00 0.00 0.60 | |
{ 08:C 2567 | HR55X-0504 | 1607.00 | 930.0C 677.00 0.00 | 0.00 | |
| 08:33 2568 HR55X-0504 | 1447.00 104600 | 40i.00 0.00 | 0.00 | i
| 09:49 2569 HR55W-7985| 1467.00 980.00 487.00 2097.00 780.00 0.00 780.00 120.00 0.00 120.00 2.00 865.00 450.00 0.00 | 0.00 0.00 450.00 | GREEN BELT |
i 08.05 2570 HR55W-7985 1581.00 1092.00 489.00 0.00 i 0.00
08:08 2571 HR55X-0504 1583.00 1133.00 450.00 0.00 | 0.00
A 09:09 2572 HR55X-0504 1668.00 1047.00 621.00 0.00 i 0.00
11:03 2573 HR55W-7985! 1347.00 932.00 £415.00 1975.00 750.00 0.00 750.00 140.00 | 0.00 140.00 2.00 853.00 370.00 0.00 0.00 0.00 370.00 ! GREEN BELT
07:57 2574 HR55W-7985| 1454.00 923.00 531.00 0.00 0.00 |
i 08:04 2575 HR55X-0504 1604.00 1044.00 560.0 0.00 0.00 |
: ! 08:48 2576 HR55X-0504 1456.00 1051.00 405.00 0.00 0.00 !
09:35 2577 HR55W-7985 1312.00 1129.00 183.00 1679.00 620.00 0.00 620.00 160.00 " 0.00 160.00 2.00 767.00 290.00 0.00 _ 0.00 1.00 290.00 | GREEN BELT 1_
13-02-20221 SUNDAY 0.00 0.00 | 0.00 | |
14-02-2022 08:13 2578 HR55X-0504 1756.00 1075.00 681.00 0.00 i 0.00 N J
08:37 2579 HR55W-7985| 1582.0C 933.00 649.0C 0.0C | 0.00 |
09:02 2580 HR55W-7985| 1623.00 1087.00 536.00 0.00 | 0.00
11:34 2581 HR55X-0504 1682.0C 1011.00 671.00 2537.00 | 1060.00 0.00 1060.00 100.00 | 5.00 100.00 4.00 1003.00 470.00 0.00 0.00 (.00 470.00 { GREEN BELT
08:06 2582 HR55X-0504 1613.00 959.00 654.00 0.00 | 0.00
s | o836 | 2583 HRSSW-7985| 1530.00 | 1087.0C | 443.00 0.00 f 0.00
[5l09:13 2584 HR55X-0504 | 1660.00 1068.00 592.00 0.00 i 0.00 |
1 10:45 | 2585 HR55W-7985| 1440.00 911.00 529.00 2218.00 _ 890.00 0.00 890.00 200.00 | 0.00 200.0 3.00 905.00 420.00 0.0C 0.00 | 0.00 420.00
5200753 2586 HR55AH-2035| 1526.00 1080.00 446,00 | 0.00 | 0.00 ! !




by \
)
08:34 2587 HR55W-7985 |  1444.00 907.00 537.00 0.00 0.00
08:59 2588 HR55W-7985 | 1354.00 984.00 370.00 0.00 0.00
10:18 2589 HR55AH-2035| 1533.00 892.00 641.00 | 1994.00 [ 770.00 0.00 770.00 .160.00 | 0.00 | 160.00 | 2.00 | 852.00 -370.00 | 0.00 0.00 0.00 370.00 | GREEN BELT
17-02-2022 07:59 2590 HR55W-7985 | 1444.00 899.00 545.00 0.00 0.00
09:00 2591 HRS5AH-2035| 1446.00 908.00 538.00 0.00 0.00
09:57 2592 HR55AH-2035| 1481.00 947.00 534.00 0.00 0.00
11:58 2593 HR55W-7985 | 1507.00 923.00 584.00 | 2201.00 [ 810.00 0.00 810.00 140.00 | 0.00 | 140.00| 3.00 | 958.00 430.00 | 0.00 0.00 0.00 430.00 | GREEN BELT
18-02-2022 07:49 2594 HR55W-7985| 1530.00 909.00 621.00 0.00 0.00
08:26 2595 HR55AH-2035| 1465.00 990.00 475.00 0.00 0.00
09:49 2596 HR55W-7985 | 1499.00 931.00 568.00 0.00 0.00
10:50 2597 HR55AH-2035| 1505.00 957.00 548.00 | 2212.00 | 830.00 0.00 830.00 160.00 | 0.00 | 160.00 | 2.00 | 930.00 450.00 | 0.00 0.00 0.00 450.00 | GREEN BELT
19-02-2022 07:54 2598 HR55AH-2035| 1552.00 978.00 574.00 0.00 0.00
08:00 2599 HR55W-7985| 1491.00 | 1063.00 | 428.00 0.00 0.00
09:00 2600 HR55AH-2035| 1657.00 968.00 689.00 0.00 0.00
10:49 2601 HR55W-7985| 1533.00 960.00 573.00 | 2264.00 | 860.00 0.00 860.00 180.00 | 0.00 | 180.00| 3.00 | 931.00 470.00 | 0.00 0.00 0.00 470.00 | GREEN BELT
20-02-2022| SUNDAY 0.00 0.00 0.00
21-02-2022 07:48 2602 HR55W-7985 | 1485.00 897.00 588.00 0.00 0.00
07:53 2603 HR55AH-2035| 1506.00 922.00 584.00 0.00 0.00
08:48 2604 R55W-7985| 1617.00 920.00 697.00 0.00 0.00
11127 2605 HRS55AH-2035| 1604.00 | 1004.00 | 600.00 | 2469.00 | 930.00 0.00 930.00 180.00 | 0.00 | 180.00| 3.00 | 996.00 540.00 | 0.00 0.00 0.00 540.00 | GREEN BELT
22-02-2022 07:57 2506 HR55W-7985| 1659.00 934.00 725.00 0.00 0.00
08:35 2607 HR55AH-2035| 1455.00 | 1028.00 | 427.00 0.00 0.00
09:25 2608 HR55AH-2035| 1561.00 | 1004.00 | 557.00 0.00 0.00
10:40 2609 HR55W-7985 | 1573.00 947.00 626.00 | 233500 | 910.00 .00 910.00 20000 | 0.00 | 200.00| 4.00 | 931.00 490.00 | 0.00 0.00 0.00 490.00 | GREEN BELT
123-02-2022 07:54 2610 HR55AH-2035] 1663.00 999.00 664.00 0.00 0.00
i 08:36 2611 HR55W-7985 | 1422.00 944.00 478.00 0.00 | 0.00
1 09:08 2612 HR55AH-2035| 1556.00 955.00 601.00 0.00 | 0.00
¢ 10:54 2613 R55W-7985 | 1537.00 984.00 553.00 | 2296.00 | 880.00 0.00 880.00 180.00 | ©0.00 | 180.00| 3.00 | 953.00 460.00 | ©0.00 0.00 0.00 460.00 | GREEN BELT
124-02-2022 07:45 2514 HR55AH-2035| 1537.00 987.00 550.00 0.00 0.00
| 08:40 2615 HR55W-7985| 154500 | 1054.00 | 491.00 0.00 0.00
f 08:45 2616 HR55AH-2035| 1587.00 910.00 677.00 0.00 0.00
} 10:59 2617 HR55W-7985| 1398.00 925.00 473.00 | 2191.00 | 850.00 0.00 850.00 180.00 | 0.00 | 180.00| 3.00 | 908.00 430.00 | 0.00 0.00 0.00 430.00 | GREEN BELT
125-02-2022 07:55 2618 HR55W-7985 | 1546.C0 913.00 633.00 0.00 0.00 G
| 08:00 2619 HRS55AH-2035] 1585.00 899.00 686.00 0.00 0.00
{ 09:13 2620 HR55AH-2035| 1604.00 | 1004.00 | 600.00 0.00 0.00
i 10:33 2621 HR55W-7985 | 1645.00 985.00 660.00 | 2579.00 | 1070.00 0.00 1070.00 | 140.00 | 0.00 | 140.00| 4.00 | 945.00 560.00 | 0.00 0.00 13600.00 ESORCE PVT LTD 560.00 | GREEN BELT
125-02-2022 07:53 2622 HR55AH-2035] 1615.00 939.00 676.00 0.00 0.00
08:35 2623 HRS5W-7985| 1539.00 958.00 581.00 0.00 0.00
08:48 2624 HR55AH-2035( 1608.00 923.00 685.00 0.00 0.00 s
10:25 2625 HR55W-7985] 1422.00 948.00 474.00 | 2416.00 | 1040.00 0.00 1040.00 20000 | 0.00 | 200.00| 3.00 | 853.00 520.00 | 0.00 0.00 0.00 520.00 | GREEN BELT
27-02-2022| SUNDAY 0.00 0.00 0.00
28-02-2022 07:52 2626 HR55AH-2035| 1619.00 955.00 664.00 0.00 0.00
08:56 2627 HR55W-7985| 1416.00 950.00 466.00 0.00 0.00
09:14 2628 HR55AH-2035] 1629.00 983.00 646.00 0.00 0.00
09:27 2629 HR55W-7985| 1569.00 987.00 582.00 | 2358.00 | 980.00 0.00 980.00 12000 | 0.00 | 120.00| 3.00 | 885.00 490.00 | 0.00 0.00 0.00 490.00 | GREEN BELT
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
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0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
| 0.00 0.00 0.00
0.00 0.00 0.00
| 0.00 0.00 0.00
| 0.00 0.00 0.00
! 0.00 0.00 0.00
| 0.00 0.00 0.00
! 0.00 0.00 | 0.00 |
| .00 0.00 | o.00 | |
| 146580.00 | 95577.00 | 51003.00 | 51003.00 | 19900.00! - 0.00 | 19900.00 3720.00| 0.00 |3720.00| 65.00 |20728.00 #augasn| 0.00 | 0.00 | 13600.00 10310.00
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DAILY REPORT MONTH OF MARCH-2022

ahioa Waste qty, input to OWC | Operating time | Compost produced {kg) e Dispatch details Downtime details
ettty <<m.mm:. : e T e Net |NetWt. Total PET Dust Carnaet Compost Dust .
it Remarks time M“&MM Vehidleno: (kg) (kg) N_.MMV *on.v.m»”m OWC-1 | OWC-2| Total |OWC-1| OWC-2 | OWC-1 | OWC-2 mn“.n_..mw Mv_,“v ﬂ”mo.u no_A_”Mwma to OWC | Qty. |Receivin|Receipt| Qty. Receipt| Qty. Receiving mn“_._ma Hours | Reason
{hh:mm) } : (kg) | gparty | No. | (kg) No. | (kg) party
01-03-2022 08:08 2630 HR55AH-2035 | 1647.00 | 989.00 | 658.00
08:24 2631 HR55W-7985 1522.00 | 943.00 | 579.00
09:36 2632 HR55AH-2035 | 1652.00 | 949.00 | 703.00
11:10 2633 HR55W-7985 1465.00 | 974.00 |491.00{2431.00| 1010.00| 0.00 |1010.00 160.00 | 0.00 160.00 4.00 | 887.00 530.00 0.00 0.00 0.00 530.00 | GREEN BELT
02-03-2022 07:58 2634 HR55AH-2035 | 1521.00 | 925.00 |596.00 0.00 0.00
08:18 2635 HR55W-7985 | 1395.00 | 922.00 [473.00 0.00 0.00
08:56 2636 HR55AH-2035 | 1568.00 | 955.00 |613.00 0.00 0.00
*10:40 2637 HR55W-7985 1687.00 | 945.00 | 742.00{2424.00| 990.00 0.00 | 990.00 200.00 | 0.00 200.00 4.00 860.00 570.00 0.00 0.00 0.00 570.00 | GREEN BELT
03-03-2022 07:49 2638 HR55AH-2035 | 1648.00 | 955.00 |693.00 0.00 0.00
08:28 2639 HR55W-7985 1521.00 | 916.00 | 605.C0 0.00 0.00
09:11 2640 HR55AH-2035 | 1538.00 | 920.00 | 618.00 0.00 0.00
11:05 2641 HR55W-7985 1435.00 | 991.00 |444.00|2360.00| 960.00 0.00 | 960.00 180.00 | 0.00 180.00 3.00 877.00 520.00 0.00 0.00 0.00 520.00 | GREEN BELT
04-03-2022 07:58 2642 HRS55AH-2035 | 1612.00 | 923.00 | 689.00 0.00 0.00
08:27 2643 HR55W-7985 1387.00 | 957.00 |430.C0 0.00 0.0
09:25 2644 HR55AH-2035 | 1674.00 | 935.00 | 739.00 .00 0.00 :
10:59. 2645 | HR55W-7985 1408.00 | 944.00 |464.00{2322.00| 970.0C 0.00 | 970.00 160.00 | 0.00 160.00 2.00 810.00 540.00 0.00 0.00 0.00 540.00 | GREEN BELT
05-03-2022 07:57 2646 | HR55AH-2035 | 1616.00 | 912.00 | 704.00 0.00 0.00
09:03 2647 HR55AH-2035 | 1696.00 | 941.00 |755.0C 0.00 0.00
M 09:09 2648 HR55W-7985 1513.00 | 937.00 | 576.00 0.00 0.00
{ 10:48 2649 HR55W-7985 1401.00 | 900.00 | 501.00|2536.00| 1040.00| 0.00 |[1040.00 200.00 | 0.00 00.00 3.00 883.00 610.00 0.00 0.00 0.00 610.00 | GREEN BELT
06-03-2022 | SUNDAY 0.0C 0.00 0.00
07-G3-2022 G7:57 2550 HR55W-7985 1474.00 | 912.00 | 562.00 0.00 0.00
) 08:05 2651 HR55AH-2035 | 1569.00 | 909.00 | 660.00 0.00 0.00
| 08:47 2652 | HR55AH-2035 | 1548.00 | 942.00 | 606.C0 0.00 0.00
12:56 2653 | HR55AH-2035 | 1961.00 | 1045.00]/916.00]2744.00| 1120.06| 0.00 [1120.00 200.00 | 0.00 200.00 4.00 940.00 680.00 0.00 0.00 0.00 680.00 | GREEN BELT
08-03-2022 08:31 2654 | HR55AH-2035 | 1487.00 | 948.00 |539.00 0.00 0.00
09:17 2655 | HR55AH-2035 | 1579.00 | 915.00 | 664.00 0.00 0.00
09:36 2656 _ HR55W-7985 1557.00 | 927.00 | 630.00 0.00 0.00
10:36 2657 | HR55W-7985 1420.00 | 965.00 |455.0012288.00| 830.00 0.00 | 830.00 220.00| 0.00 220.00 3.00 975.00 480.00 0.00 0.00 0.00 480.00 | GREEN BELT
09-03-2022 08:42 2558 HR55AH-2035 | 1557.00 | 949.00 |508.G0 ; 0.C0 0.00 |
09:49 2659 HR55AH-2035 | 1652.00 | 912.00 |740.00 0.00 0.00 |
09:52 2560 HR55W-7985 | 1433.00 | 895.00 |538.00 0.00 . 0.00 i
10:39 2661 HR55W-7985 1393.00 | 928.00 |465.00{2351.00| 890.00 0.00 | 890.00 160.06 | 0.00 160.00 3.00 | 948.00 510.60 0.00 0.00 0.00 510.00 | GREEN BELT
10-03-2022 07:48 2662 1524.00 | 895.00 [629.00 0.00 0.00
08:58 26563 HR55AH-2035 | 1507.00 | 969.00 |538.00 0.00 0.00
09:07 2664 HR55W-7985 1718.00 | 1111.00|607.00 0.00 0.00
10:47 2665 HR55W-7985 | 3394.00 | 964.00 |430.00{2204.00| 860.00 0.00 | 860.00 180.00 | 0.00 180.00 4.00 | 860.00 480.00 0.00 0.00 0.00 480.00 | GREEN BELT
11-03-2022 07:57 2656 HR55AH-2035 | 2184.00 | 1079.00 | #H#tt# 0.00 0.00
08:44 2667 HR55W-7985 1658.00 | 958.00 | 700.00 .00 0.00
09:41 2668 HR55AH-2035 | 1820.00 | 1060.00 | 760.00 0.00 0.00
10:53 2669 HR55W-7985 1440.00 | 955.00 | 485.00(3050.00| 1250.00| 0.00 |1250.00 160.00 | 0.00 160.00 5.00 |#upusy 690.00 0.00 0.00 0.00 690.00 | GREEN BELT
12-03-2022 07:57 2670 HR55AH-2035 | 1696.00 | 975.00 | 721.00 0.00 0.00
08:47 2671 HR55AH-2035 | 1634.00 | 971.00 |653.00 0.00 0.00
08:51 2672 HR55W-7985 1612.00 | 908.00 |704.00 0.00 0.00
10:33 2673 HR55W-7985 1481.00 | 917.00 |564.0C(2652.00| 1030.00{ 0.0C |1030.00 220.00 | 0.00 220.00 4.00 | HHuubEH 610.00 0.00 0.00 0.00 610.00 | GREEN BELT
13-03-2022| SUNDAY 0.00 0.60 0.00
14-03-2022 07:50 2674 HR55AH-2035 | 1989.00 | 953.00 |##Ht##i 0.00 0.00
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08:11 2675 HR55W-7985 | 1892.00 | 978.00 |914.00 0.00 0.00
08:41 2675 | HR55AH-2035 | 1965.00 | 946.00 |####uH 0.00 0.00
10:15 2677 HR55W-7985 | 1446.00 | 906.00 |540.00|3509.00| 1370.00 | 0.00 |1370.00 200.00 [ 0.00 | 200.00 | 6.00 |##usuy 790.00 | 0.00 0.00 0.00 790.00 | GREEN BELT
15-03-2022 07,53 2678 | HR55AH-2035 | 1528.00 | 918.00 |610.00 0.00 0.00
08:00 2679 HRS55W-7985 | 1437.00 | 945.00 |492.00 0.00 0.00
08:44 2680 | HR55AH-2035 | 1552.00 | 977.00 |575.00 0.00 0.00
10:56 2681 HR55W-7985 | 1657.00 | 929.00 |728.00]/2405.00[ 910.00 | 0.00 | 910.00 260.00| 0.00 | 260.00 | 4.00 [961.00 530.00 | 0.00 | 0.00 0.00 530.00 | GREEN BELT
16-03-2022 07:47 2682 | HRS5AH-2035 | 1837.00 | 918.00 |919.00 0.00 0.00
08:35 2683 | HR55AH-2035 | 1727.00 | 947.00 |780.00 0.00 0.00
08:49 2684 HR55W-7985 | 1808.00 | 907.00 |901.00 0.00 0.00
10:44 2685 HR55W-7985 | 1579.00 | 910.00 | 669.00|3269.00| 1260.00| 0.00 |1260.00 180.00 | 0.00 | 180.00 | 4.00 |#upuus 680.00 | ©.00 0.00 0.00 680.00 | GREEN BELT
17-03-2022 07:55 2686 | HR55AH-2035 | 1728.00 | 1050.00]678.00 0.00 0.00
08:356 2687 HR55W-7985 | 1423.00 | 916.00 |507.00 0.00 0.00
09:09 2688 | HR55AH-2035 | 1690.00 | 966.00 |724.00 0.00 0.00
09:10 2689 HR55W-7985 | 1852.00 | 1018.00|834.00{2743.00| 1140.00| ©.00 |1140.00 220.00| .00 | 22000 | 3.00 |#uuuuy 530.00 | 0.00 0.00 0.00 530.00 | GREEN BELT
18-03-2022| HOLI 0.00 0.06 .00
19-03-2022| HOU 0.00 0.00 0.00
20-03-2022| SUNDAY 0.00 0.00 0.00
1-03-2022 08:45 2690 HR55W-7985 | 1983.00 | 1673.60|910.00 0.00 0.00
09:08 2691 | HR55AH-2035 | 2190.00 | 956.00 |###uu# .00 | 0.00
10:04 2692 HR55AH-2035 | 2141.00 | 990.00 |###uH# 0.00 | 0.00 !
11:23 2693 HR55W-7985 | 2075.00 | 1060.00 | ####44]4310.00] 1680.00| 0.00 |1680.00 240.00| 0.00 | 240.00 | 6.00 |#uuuus 930.00 | 0.00 | 0.00 0.00 | 930.00 | GREEN BELT
£22-03-2022 | 08:09 2694 | HR55AH-2035 | 2043.00 |1300.00(743.00 00 0.00
] | 08:31 2695 | HRS55W-7985 | 1712.00 | 1100.00|612.00 0.00 0.0
{ | 110 2696 | HR55AH-2035 | 1840.00 | 1153.00]687.00 0.06 0.00
i 11:19 2697 HR55W-7985 | 1721.00 | 984.00 | 737.00]2779.00{ 1130.001 0.00 |1130.00 280.00| 0.00 | 280.00 | 3.00 |##usus 570.00 | 0.00 | 0.00 0.00 570.00 | GREEN BELT
| 23-03-2022 07:51 2698 | HR55AH-2035 | 1986.00 | 1342.00|644.00 0.00 0.00
| 09:40 2699 | HR55AH-2035 | 2336.00 | 1439.00|897.00 0.00 0.00
1 09:43 2700 - | HR55W-7985 | 2130.00 |1394.00|736.00 0.00 0.00
] 10:16 2701 HR55W-7985 | 1895.00 | 1392.00]|503.00]2780.00] 1120.00| 0.00 [1120.00 220.00| 0.00 | 220.00 | 2.00 |#uuuus 590.00 | 0.00 0.00 0.00 590.00 | GREEN BELT
124-03-2022 07:58 2702 | HR55AH-2035 | 1802.00 | 1252.00]550.00 0.00 0.00
i 08:57 2703 HR55W-7985 | 2136.00 | 1339.00797.00 0.00 0.00
09:10 2704 | HR55AH-2035 | 2103.00 | 1444.00]659.00 0.00 | 0.00
10:58 2705 HR55W-7985 | 1813.00 | 1375.00|438.00(2444.00] 930.00 | 0.00 | 930.0C 240.00| 0.00 | 240.00 | 2.00 |##uuus 450.00 | 0.00 0.00 0.00 460.00 | GREEN BELT
25-03-2022 07:46 2706 | HR55AH-2035 | 1696.00 | 1269.00|427.00 0.00 0.00
08:24 2707 HR55W-7985 | 1688.00 | 1051.00]637.00 0.00 0.00
08:51 2708 | HR55AH-2035 | 2066.00 |1244.00]822.00 0.00 0.00
10:43 2709 HR55W-7985 | 1867.00 | 1272.00]595.00(2481.00| 960.0C | 0.00 | 960.00 160.00| 0.00 | 160.00 | 2.00 |#uunuy 480.00 | 0.00 | 10.00 WAL YADAV 0.00 480.00 | GREEN BELT
26-03-2022 07:49 2710 | HR55AH-2035 ] 2137.00 |1362.00]775.00 0.00 0.00
08:34 2711 HR55W-7985 | 1953.00 | 1269.00 | 684.00 0.00 0.00
08:42 2712 | HR55AH-2035 | 2018.00 |1332.00]686.00 .00 0.00
09:41 2713 HR55W-7985 | 1820.00 | 1327.00493.00]|2638.00| 1070.00| 0.00 |1070.00 180.00| 0.00 | 180.00 | 3.00 |[995.00 570.00 | " 0.00 0.00 0.00 570.00 | GREEN BELT
27-03-2022| SUNDAY 0.00 0.00 0.00
28-03-2022 07:51 2714 | HR55AH-2035 | 1889.00 | 1287.00]602.00 0.00 0.00
08:52 2715 HR55W-7985 | 1822.00 | 1246.00(575.00 0.00 0.00
10:34 2716 | HR55AH-2035 | 2070.00 | 1366.00|704.00 0.00 0.00
13:23 2717 | HR55AH-2035 | 1604.00 | 1104.00|500.00|2382.00| 890.0C | 0.00 | 890.CC 200.00 [ 0.00 | 200.00 | 2.00 |#ususy 450.00 | 0.00 0.00 0.00 450.00 | GREEN BELT
29-03-2022 07:51 2718 | HR55AH-2035 | 1666.00 |1231.00435.00 0.00 0.00
08:34 2719 | HR55AH-2035 | 1626.00 | 1027.00|599.00 0.00 0.00
09:17 2720 HR55W-7985 | 1665.00 | 1201.00|464.00 0.00 0.00
10:45 2721 HR55W-7985 | 1541.00 | 1177.00]364.00|1862.00] 730.00 | 0.00 | 730.00 140.00| 0.00 | 140.00 | 2.00 [720.00 410.00 | 0.00 | 0.00 0.00 410.00| GREEN BELT
30-03-2022 07:48 2722 | HR55AH-2035 | 1507.00 | 1038.00(469.00 0.00 0.00
08:36 2723 | HR55AH-2035 | 1458.00 | 974.00 | 484.00 0.00 0.00
08:46 2724 HR55W-7985 | 1645.00 | 916.00 | 729.00 0.00 0.00
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10:47 2725 | HR55W-7985 | 1487.00 | 947.00 |540.00{2222.00] 830.00 | 0.00 | 830.00 120.00| 0.00 | 120.00 | 2.00 | 900.00 490.00 | 0.00 | 0.00 0.00 490.00 | GREEN BELT
31-03-2022 07:55 2726 | HR55AH-2035 | 1907.00 | 1203.00[704.00 0.00 0.00
09:08 2727 | HR55AH-2035 | 1752.00 | 1210.00|542.00 0.00 0.00
09:11 2728 | HR55W-7985 | 1282.00 | 1046.00|236.00 0.00 0.00
09:59 2729 | HR55W-7985 | 1617.00 | 1150.00|467.00{1949.00] 770.00 | 0.00 | 770.00 160.00| 000 | 160.00 | 3.00 |756.00 42000 | 0.00 | 0.00 0.00 420.00| GREEN BELT
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 | 0.00
0.00 0.00 | 0.00
0.00 0.00 i 0.00
0.00 0.00 | .00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 ! .00 | |
0.00 0.00 0.00 i
! 0.00 0.00 0.00
| 0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 0.00
0.00 0.00 | 0.00 |
000 | 0.00 | 0.00 |
0.00 0.00 0.00
0.00 0.00 0.60
0.00 0.00 0.00
0.00 0.00 i 0.00
0.00 0.00 | 0.00 |
0.00 00 | 0.00 |
0.00 0.00 i 0.00 |
0.00 0.00 | 0.00 |
0.00 0.00 0.00 |
0.00 0.0 0.00 i
0.00 0.00 | 0.00 |
0.00 0.00 0.00 i
0.00 0.00 0.00 m
0.00 0.00 0.00 |
170003.00 | #atdtaaiit | HtrHie| HudHHH | #asdiud | 0.00 | #adiid | 4840.00| 0.00 4840.00 | 83.00 | ###ut# #it#uuas | 0.00 10.00 0.00 Hit###
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DAILY REPORT MONTH OF APRIL-2022

Vehicle Weigh- Net wy, | Waste aty, input to OWC | Operating time | Compost produced (kg) s B TR Dispatch details Downtime details
Date Remarks eny bridge Vehicle no. Srosswhil iTatewLg | Netwl; for the Lotal BOTTEL No. of | collecte tto £orpost ROE Dust £
time S {kg) (kg) (kg) Day OWC-1| OWC-2 | Total | OWC-1 | OWC-2 [OWC-1|{ OWC-2 ETe Qty. (kg) bales | bake) owc | aty. (ke) Receivin | Receipt Qty. (ke) Receivin| Receipt Q. (k) Receiving { Equipmenti Hours | Reason
{(hh:mm) g party No. g party No. : party
01-04-2022 08:12 2731 HR55AE-5866 2238.00 1471.00 | 767.00
08:25 2732 HR55AH-2035 2248.00 1453.00 | 795.00
09:42 2733 HR55AH-2035 2153.00 1396.00 | 757.00 {2319.00] 850.00 0.00 850.00 140.00| 0.00 140.00 2.00 947.00 520.00 0.00 0.00 0.00 520.00 | LAND FILL
0.00 0.00 0.00
02-04-2022 07:48 2734 HR55AE-5866 1695.00 1311.00 | 384.00 0.00 0.00
07:51 2735 HR55AH-2035 2086.00 1367.00 | 719.00 0.00 0.00
08:30 2736 HR55AE-5866 1921.00 1421.00 | 500.00 0.00 0.00
09:07 2737 HR55AH-2035 1920.00 1351.00 | 569.0C {2172.00| 790.00 0.00 790.00 160.00 0.00 160.00 2.00 890.00 490.00 0.00 5000.00 | HSIIDC 0.00 490.00 | LAND FILL
03-04-2022| SUNDAY .00 0.00 0.00
04-04-2022 08:12 2738 HR55AE-5866 1943.00 1335.00 | 608.00 0.00 0.00
i 08:43 2739 HR55AH-2035 1984.00 1227.00 | 757.00 0.00 0.00
__ 09:56 2740 HR55AH-2035 2014.00 1346.00 | 668.0C 0.00 0.00
| | 10:09 2741 HR55AE-5866 1980.00 1336.00 | 644.0C {2677.00{1010.0C] ©.0C [10i0.CO 140.00 C.00 140.00 3.00 | 1034.0C 630.00 0.00 0.0C 0.00 630.00 | LAND FilL
| 05-04-2022 | 07:43 2742 HR55AE-5866 2059.00 1264.00 | 795.00 0.00 0.0
07:55 2743 HR55AH-2035 2057.00 1435.00 | 622.0C 0.00 0.00
£9:09 2744 HR55AH-2035 1793.00 1452.00 | 341.00 0.00 .00
| 10:23 2745 HR55AE-5866 1503.00 1079.00 | 424.050 |12182.0G 790.00 0.00 790.0 180.00 0.00 180.00 2.00 930.060 £460.00 0.00 0.00 0.C0 £60.00 | LAND FILL
06-04-2022 | 08:13 2746 HR55AH-2035 2034.00 1338.00 | 696.00 0.00 0.00
| 09:13 2747 HR55AH-2035 1759.00 1220.00 | 539.00 0.00 0.00
09:14 2748 HRS5AE-5866 1769.00 1222.00 | 547.0C | 0.00 0.0C
i | 10:23 2749 HR55AE-5866 1758.00 1341.00 | 417.00 :wa.oo 820.00 0.00 820.0C 140.00 C.00 140.0C 2.0C 887.00 490.00 0.00 0.0C C.CC 490.00 | LAND FILL
107-04-2022 1140752 2750 HR55AH-2035 1610.00 1315.00 | 295.00 | 0.00 0.0
| 09:18 2751 HR55AH-2035 1771.00 1333.00 | 438.0C 0.00 0.00
| 09:58 2752 HR55AE-5866 1554.00 1321.00 | 233.00 0.00 0.00
|i116:31 2753 HR55AH-2035 1683.00 1315.00 | 368.00 |1334.0G| 570.00 0.60 570.00 160.00 0.00 160.00 1.00 473.00 290.00 0.00 0.00 0.00 290.00 | LAND FILL
08-04-2022 | 07:47 2754 HRS55AE-5866 1824.00 1181.00 | 643.00 0.00 0.00
|5 07:50 2755 HR55AH-2035 1844.00 1310.00 | 534.00 | 0.00 0.00
& | ©09:34 2756 | HRSSAH-2035 | 1872.00 | 1186.00 | 686.0¢ | 0.00 0.00
| 11:38 2757 HR55AE-5866 1614.00 1259.00 | 355.00 {2218.0C| 810.C0 0.0C 810.00 100.00| ©.0C 100.00 2.00 956.00 450.00 0.0 0.00 0.0C 450.00 | LAND FILL
09-04-2022 07:50 2758 HR55AE-5866 1672.0C 1011.00 | 661.08 | .00 0.00
07:54 2759 HR55AH-2035 1956.00 1237.00 | 719.0C 0.00 0.00
08:42 2760 HR55AH-2035 1849.00 1245.00 | 604.00 0.00 0.00
11:07 2761 HR55AE-5866 1626.00 1133.00 | 493.060 [2477.00| 890.00 0.00 893.00 140.00{ 0.00 140.00 2.00 | 1015.00 570.00 0.00 0.00 0.60 570.00 | LAND FILL
10--4-2022 | SUNDAY | 0.00 0.00 0.00
11-04-2022 _q 07:54 2762 HRS55AH-2035 1484.00 1053.00 | 431.00 0.00 0.00
08:11 2763 HR55AE-5866 1667.00 1148.0C | 519.0C 0.00 0.0C
08:54 2764 HR55AH-2035 1436.00 917.0C 519.0C 0.00 0.00
11:12 2765 HR55AE-5866 1682.0C 1116.00 | 566.0C [2035.00| 730.00 0.00 730.00 160.00| 0.00 160.00 2.00 853.00 450.00 0.00 0.00 0.00 450.00 | LAND FILL
12-04-2022 07:56 2766 HR55AH-2035 1868.00 1184.00 | 684.00 0.00 0.00
08:39 2767 HR55AE-5866 1531.00 1077.00 | 454.00 0.00 0.00
09:02 2768 HR55AE-5866 1397.00 1029.60 | 368.00 0.00 0.00
09:08 2769 HR55AH-2035 1930.00 1287.00 | 643.00 {2149.00| 780.00 0.00 780.00 140.00 0.00 140.00 2.00 887.00 480.00 0.00 0.00 0.00 480.00 | LAND FILL
13-04-2022 08:52 2770 HRSS5AE-5866 1516.00 1022.00 | 494.00 0.00 0.00
09:32 2771 HRS5AH-2035 1989.00 1164.00 | 825.0C 0.00 C.00
10:25 2772 HR55AH-2035 2277.00 1230.00 | 1047.0C 0.00 0.00
11:20 2773 HR55AE-5866 1387.0C 1076.00 | 311.0C |2677.0C| 960.0C 0.00 960.00 120.00 0.00 120.00 3.00 | 1074.00 640.00 0.00 0.00 0.00 640.00 | LAND FilLL
14-04-2022 08:02 2774 HR55AH-2035 1705.00 1033.00 | 672.0C 0.00 0.00
08:30 2775 HR55AE-5866 1569.00 992.00 577.00 0.00 0.00
08:40 2776 HR55AH-2035 1683.00 1048.00 | 635.00 |1884.00| 690.00 0.065 690.00 180.00 0.00 180.00 2.00 792.00 00.00 0.00 0.00 0.00 400.00 | LAND FILL
15-04-2022 08:40 2777 HR55AE-5866 1442.00 1036.00 | 406.00 0.00 0.00
09:32 2778 HR55AH-2035 1844.00 1157.00 | 687.00 | 0.00 0.00
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11:01 2779 | HR55AE-5866 | 1444.00 | 1018.00 | 426.00 0.00 0.00
11:52 2780 | HR55AH-2035 | 1923.00 | 1223.00 | 700.00 [2219.00] 820.00 [ ©.00 | 820.00 12000] o0.00 | 120000 | 3.00 | 906.00 490.00 | ©.00 0.00 0.00 490.00 | LANDFILL
16-04-2022 08:13 2781 | HR55AH-2035 | 1809.00 | 1076.00 | 733.00 0.00 0.00
08:55 2782 HRSSAE-5866 | 1523.00 | 1045.00 | 478.00 0.00 0.00
09:57 2783 | HRS5AH-2035 | 1766.00 | 1077.00 | 689.00 0.00 0.00
10:59 2784 | HRSSAE-5866 | 1410.00 | 1096.00 | 314.00 |2214.00| 840.00 | 0.00 | 840.00 160.00] 0.00 | 160.00 | 3.00 | 851.00 510.00 | 0.00 0.00 0.00 510.00 | LANDFILL
17-04-2022] SUNDAY 0.00 0.00 0.00
18-04-2022 08:15 2785 | HRS55AE-5865 | 1623.00 | 1127.00 | 496.00 0.00 0.00
08:47 2786 | HR55AH-2035 | 1934.00 | 1148.00 | 786.00 0.00 0.00
09:36 2787 | HR55AH-2035 | 1961.00 | 1064.00 | 897.00 0.00 0.00
11:10 2788 | HR55AE-5866 | 1634.00 | 1020.00 | 614.00 |2793.001070.00] ©0.00 [1070.00 180.00] ©.00 | 180.00 | 3.00 |1030.00 690.00 | 0.00 0.00 0.00 690.00 | LANDFILL
19-04-2022 08:20 2789 | HR55AH-2035 | 1518.00 | 1047.00 | 471.00 0.00 0.00
2790 | HR55AE-5866 | 1772.00 | 1160.00 | 612.00 0.00 0.00
2791 | HRS5AH-2035 | 1449.00 | 1047.00 | 402.00 |1485.00] 580.00 | 0.00 | 580.00 200.00] 0.00 | 20000 | 1.00 | 634.00 270.00 | 0.00 0.00 0.00 270.00 | LANDFILL
20-04-2022 2792 | HRS5AH-2035 | 1494.00 | 1050.00 | 444.00 0.00 0.00
2793 | HR55AH-2035 | 1468.00 | 1059.c0 | 409.00 .00 00
2794 | HR55AE-5866 | 1287.00 | 857.00 | 430.00 0.00 0.00 |
2795 | HR55AH-2035 | 1500.00 | 1053.00 | 447.00 |1730.00] 760.00 | 0.00 [ 760.00 100.00] ©0.00 | 100.00 | 2.00 | 578.00 390.00 | 0.00 0.00 000 | 390.00 | LANDFILL
21-04-2622 ! 2796 | HR55AE-5866 | 1444.00 | 1080.00 | 364.00 0.00 0.00
2797 | HR55AH-2035 | 1834.00 | 1056.00 | 778.00 0.00 100
2798 | HR55AE-5866 | 1526.00 | 1171.00 | 355.00 0.00 0.00 ]
2799 | HR55AH-2035 | 1786.00 | 1094.00 | 692.00 |2189.00] 830.00 | 0.00 | 830.00 0.00 | 0.00 0.00 2.00 | 857.00 490.00 | 0.00 0.00 0.00 | 490.00 | LANDFILL
22-04-2022 280C | HRS5AE-5856 | 1580.00 | 1042.00 | 538.00 0.00 0.00 |
2801 | HR55AH-2035 | 1845.00 | 1132.00 | 713.00 0.00 0.00 i
| 2802 | HR55AH-2035 | 1774.00 | 1042.00 | 732.00 0.00 5.00 |
| 2803 | HR55AE-5866 | 1502.00 | 1042.00 | 460.00 |2443.00] 94c.00] o0.00 | 940.00 140.00] oooc | 14c.00 | 3.00 | 920.00 580.00 | 0.00 0.00 0.00 580.00 | LAND FiLL
23:04:2522 2804 HR55AE-5866 | 1501.00 | 1043.00 | 458.00 0.00 0.00
08:00 2805 | HR55AH-2035 | 2002.00 | 1241.00 | 761.60 0.00 0.00
10:55 2806 | HRSSAE-5866 | 1527.00 | 1196.00 | 331.00 0.00 0.00
11:37 2807 | HRS55AH-2035 | 2091.00 | 1165.00 | 926.00 |2476.00] 950.00| 0.00 [ 950.00 20000 000 | 20000 | 3.00 | 993.00 510.00 | 0.00 0.00 0.00 510.00 | LANDFILL
24-04-2022] SUNDAY 0.00 0.00 0.0
25-04-2022 07:45 2808 | HRS55AH-2035 | 1733.00 | 1016.00 | 717.60 [ 0.00 0.00 |
07:50 2809 | HR55AE-5866 | 1620.00 | 1094.00 | 526.00 | 0.00 0.00 i
08:33 2810 | HR55AH-2035 | 1736.00 | 1081.00 | 655.00 | 0.00 0.00 !
10:31 2811 R55AE-5866 | 1515.00 | 934.00 | 581.00 |2479.00] 980.00| 0.00 | 980.00 140.00] 0.00 | 140.00 | 4.00 | 965.00 530.00 | 0.00 0.00 0.00 | 530.00 | LAND FILL
26-04-2022 08:28 2812 HRSSAE-5866 | 1609.00 | 974.00 | 635.00 0.00 0.00
08:46 2813 | HR55AH-2035 | 1808.00 | 1120.00 | 688.00 0.00 0.00
10:00 2814 | HRSS5AE-5865 | 1572.00 | 948.00 | 624.00 0.00 0.00
| 1036 2815 | HR55AH-2035 | 1839.00 | 1050.0C | 789.00 |2736.00|1070.00] 000 [1070.00 160.00] ©.00 | 160.00 | 3.0 |1023.00 540.00 | ©0.00 0.00 0.0 | 540.00 | LAND FILL
27-04-2022 ©8:29 2816 | HR55AH-2035 | 1911.00 | 1195.00 | 716.00 .00 0.00
09:01 2817 | HR55AE-5866 | 1616.00 | 1062.00 | 554.00 0.00 0.00
09:20 2818 | HR55AH-2035 | 2019.00 | 1134.00 | 885.00 0.00 0.00
09:46 2819 | 'HRS5AE-5866 | 1431.00 | 1044.00 | 387.00 |2542.00]1010.00] ©0.00 |1010.00 0.00 .00 0:00! 1{"12:00 | 1050.00 530.00 | 0.00 0.00 0.00 530.00 | LAND FILL
28-04-2022 09:49 2820 | HR55AH-2035 | 1735.00 | 1025.00 | 710.00 0.00 0.00
10:19 2821 HR55W-1692 | 1565.00 | 927.00 | 638.00 0.00 0.00
10:43 2822 | HR55AH-2035 | 1989.00 | 1455.00 | 534.00 |1882.00| 710.00 | 0.00 | 710.00 220.00] 000 | 220.00 | 2.00 | 700.00 470.00 | 0.00 0.00 0.00 470.00 | LAND FILL
29-04-2022 07:45 2823 | HR55AH-2035 | 1791.00 | 1221.00 | 570.00 0.00 .00
07:51 2824 HRSSAE-5866 | 1692.00 | 1243.00 | 449.00 0.00 0.00
10:24 2825 | HRS5S5AE-5866 | 1599.00 | 1263.00 | 336.00 0.00 0.0
10:41 2826 | HR55AH-2035 | 1961.00 | 1436.00 | 525.00 |1880.00] 720.00 | ©.c0 | 720.00 0.00 .00 0.00 00 | 698.00 460.00 | 0.00 0.00 0.00 460.00 | LAND FiLL
30-04-2022 07:51 2827 | HR55AK-2035 | 1901.00 | 1427.00 | 474.00 0.00 0.00
08:43 2828 HR55AE-5866 | 1606.00 | 1254.00 | 352.00 0.00 0.00
10:09 2829 | HRS55AE-5866 | 1774.00 | 1248.00 | 526.00 0.00 0.00
10:15 2830 | HRS55AH-2035 | 1938.00 | 1400.00 | 538.00 |1890.00| 730.00 | 90.00 | 730.00 220.00] 000 | 22000 | 200 | 578.00 480.00 | 0.00 0.00 0.00 480.00 | LAND FILL
.00 0.00 0.00 |
0.00 0.00 0.00 |
0.00 | 0.00 0.00 |
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Annex asre- 9

[Indicative Template for Preparation of District Environment Plan — Using DEP Data
Sheets]

District Environment Plan for [Name of the District]

[Name of the State] State

[insert a map showing district boundaries, major roads, major towns, rivers, forest area,
railway line and forest area / or a picture relevant to District in background]

Logo
Office of District Administration
District Collector [Name of District] District
Office: [Address]

E-Mail:
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District Environment Plan [Name of District]

1.0 District Profile

[Describe location of district not exceeding 500 words — covering the minimum information
as below;

- Name of the district and historic imoortaince, when founded, etc.

- Size of district and its rank in State (give :zographical areas , % of the State or rank size
wise...)

- Lies between [coordinates] and [cocrdine :es ] north latitude and [coordinates] and
[coordinates ] east latitude

- Name of the regions if any 9such as hill range , desert, forest coverage, reserved forests,
Gats, eco sensitive areas, coastal arez, etc..)

- District boundaries [mention names of adjoiniing districts / regions / states]
- Anyinformation relevant to locatios.;. .

a. District Administrative Set-up

[show on a district map] ROy

e

[provide over-all details of The overall cistrizt administrator, Subdivisions, revenue circles,
community development blocks, panchayat2t:ind villages.]

b. Local institutions

[provide details of local prominent over-zll:c2tails of The overall district administrator,
Subdivisions, revenue circles, commur:i.* develes ment blocks, panchayats and villages.]

c. Natural Resources
. Water bodies

[Give details of river systems and tributaries with text not exceeding 200 words)]

. Availability of water resources ' ¢ -

. PO B I S
[describe with brief text not exceeding 100 words]

. Forest coverage
ot

[give brief details not exceedin,g:},QO. words):
d. Geography & Demography

[provide a table showing area , population, rural population, urban population, decinneal
growth rate, density of population literacy rate, sex ration for both district and State and any
other relevant data] Lo

[Content in table may be described in brief text not exceeding 200 words]

e. Land-use patter

[provide a table showing Geographical Area (According to Revenue Paper), Area Under Forest,
Net Area Sown. Cropped Area, area Irrigate, Percentage of Net area Irrigated to total area
Sown, etc..] 1 :

[Content in table may be described in brief text not exceeding 200 words]

4.

L2-




District Environment Plan [Name of District]

f. Climate

[Insert 200 words para describing, seasonal variatins in temperature, rain fall, prevalence of
floods, cyclones, landslides, temperatures in seasons, average rain fall, etc.]

2.0 Indicative Gap Analysis and Action: Plzns for complying with Waste Management Rules

(i) Solid Waste Management

a. Current status related to solid Waste management

. No of No of ' ok
Urban Local bodies Wards Wadech i Population | Generated
per day

1 | Municipal corporations (Nagar Nigarn

or Mahanagar Palika)
2 | Municipalities (Nagar Palikas)
3 | Nagar panchayats (Town area
Councils) 1 M b
Nnof |
\iiage | Noof Solid Waste
Local Bodies panzhay | Househol | Population | Generated
1.ats 7 ds per day
Blocks
2 | Block /Taluk / Mandal Tehsils
3 | Village/Gram Panchayats
b. Identification of gaps and Action plan:-

S.No. | Action points For | Identification of | Action Plan Responsible Timeline for
villages / blocks/ | gap agencies completion of
town : action plan
municipalities / ;‘l :

City &
corporations :

1. | Segregation .

(i) Whether Action plan to
segregation at achieve
source practiced | segregation at

. by households - - source.
Segregation of
o i and other waste | Awareness
generators programs,
incentives, etc.
may be
considered
2 Sweeping
(i) | Manual Example: Action plan for
Sweeping reducing gap
5|Page
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S.No. | Action points For | Identificatizn - ¢ | /.ction Plan Responsible Timeline for
villages / blocks/ | gap agencies completion of
town , action plan
municipalities / {

City )
corporations 5 |
- % or length of i including method
road not cleaning,
covered for frequency of
regular sveeping etc.
sweeping
- Gapsin -~ it
manpower |
- Gapin
availability of
sweeping tools/
equipment i
- Availabilit of :
suitable PPEs
(ii) Gaps if any in “rojected growth
achieving '/ iatended action
Mechanical targeted area or | plan with
Road Sweeping length of roau tiraelines
& Collection identified for
Mechanical Road
Sweeping.
3 Waste
Collection -
(i) 100% collection Wheth'er 100% . f"«ction plan.to.
: collection improve existing
of solid waste : ;
achieved? . collection
(i) Arrangement for | [t thére is gap,
Arrangement for | door to door action plan for
door to door provided: door to door
collection % of blocks/ collection across
wards covered the district
(iii) | Waste Collection | Check availability | Action plan for
trolleys with and adequacy procurement if
separate and if it needs required
compartments upgradation. . . _
(iv) Mini Collection Check if [Action plan fgr
: adequate or procurement if
Trucks with ;
needs _required]
separate 3 i
upgradation or
compartments ;
not required
(v) | Waste Number of Details of existing
Deposition deposition practice and
centres (for centres required | scope for
domestic and nos available | improvement or
6|Page
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District Environment Plan [Name of District}

S.No. | Action points For | Identificati~ -f | & “ion Plan Responsible Timeline for
villages / blocks/ | gap agencies completion of
town action plan
municipalities /

City
corporations
hazardous Or Any alternate | implement
wastes) arrangement. adequate system
4. | Waste Transport '
(i) [Check ' Aciion plan for
(i) whether short-comings
Review existing | existing flest,is. | idsntified.
infrastructure adequate (ii) '
for waste check whether
Transport. segregated wa.te
transport
possible, etc.]
(ii) Bl [check adeqyglc’y] 1»[:1ction plan fgr
Trek p_rocgrement if
i required]
EEe e [check whett2r “r‘tlon plan for
; available / i:fkallation if
points : A
adequacy] r=guired]
5 | Waste s o
Treatment and
Disposal

(i) Wet-waste Whether numbef | Action for getting
Management: of bulk waste onsite
On-site generators. . .| composting
composting by identified for plants
bulk waste installation commissioned
generators : :

(Authority may L1t E
decide on st
requirementas -
per Rules)

(ii) Wet-waste Whether facility | If not action plan
Management: exists / functional | for developing /
Facility(ies) for / needs upgradation of
central upgradation? bio-methanation
Biomethanation or composting
/ Composting of facility
wets waste.

(iii) Dry-Waste Whether MRF Action plan for
Management: facility exists? /is | use of dry
Material there any segregated waste
Recovery for arrangement to in MRF operation
dry-waste sending the dry-
fraction waste to any

common MRF or
7]|Page




District Environment Plan [Name of District]

S.No. | Action points For | Identificatizcf | Ax*ion Plan Responsible Timeline for
villages / blocks/ | gap agencies completion of
town action plan
municipalities /

City
corporations
sent to Waste to
energy plant or
% dry-waste
converted as RDF
or Need to set-up
own Wastq_go-
Energy plant? .

(iv) Disposal of inert | Does the agency | Action plan (i) to
and non- still disposing construct
recyclable waste in sanitary landfill If
wastes: dumpsites? required (ii)
Sanitary Landfill | Whether saniitary | Action plan to

landfill availzbie | rinimise
? /Planfar. tandfilling
constructing *

sanitary fanciil « |

or arrangemant

with ULBs™ "'

(v) Whether existing | Action plan for
Remediation of | old dumpsite’if - | remediation of
historic / legacy | any required legacy / historic
dumpsite remediation as dumpsite.

per rules? s
(vi) Whether ~ “". | NGOs can be
involvement'af” | iitvolved for
Involvement of % s
NGOs envisaged | management of
NGOs : -
= solid waste
| carnpaign

(vii) | EPR of As per rules,” Action plan for
Producers: producers and - | linkage of all
Linkage with brand-owners - producers/brand
Producers / should facilitate | owners or their
Brand Owners in collection of EROS f9r

packaging waste coIIeFtlon of
. .plastic waste

(viii) Yes/No List of authorised
Authorisation of waste pickers
Waste Pickers should be

available

(ix) Preparation of Yes/No If not prepared
own by-laws to action plan for
comply with preparation of
SWM Rules 2016 by-laws which

8|Page
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S.No. | Action points For | Identification of | 2c*ion Plan Responsible Timeline for
villages / blocks/ | gap agencies completion of
town action plan
municipalities /

City
corporations
o may be
aoplicablein
cantonment
geard jurisdiction

[Action plan should cover all village panc'ﬁayatC/ blocks/ town municipalities / City corporations.
Action plan need not be prepared in Tabula; form asz ">f>ve Action plan may dwell upon other relevant
action points not mentioned in above tdole If requ-ed budgetary requirement and provisions may
also be mentioned]

(ii) Plastic waste Management

(a) Current status related to Plastlc waste nanagement

Urban Local bodies

Estimated quantity of Plastic Waste

e Generated per day

1 | Municipal corporations (Nagar Nigam or Mt w-qgar
Palika)

2 | Municipalities (Nagar Palikas)

3 | Nagar panchayats (Town area Councils)

Local Bodies

Plastic Waste Generated per day

2 | Block /Taluk / Mandal Tehsils

3 | Village/Gram Panchayats

5

T >

(b) Identification of gaps and Action plan:

S.No. | Action points Identification of Action plan Agencies Target time
For village gap e il Responsible | for
panchayats/ Compliance
blocks/
municipalities /
corporations

1. | Door to Door : {-If not 100 %,
collection of dry | [100%] / [partial action plan for
waste including | %] / [not initiated] --door to door
PW = -+ | collection of SW
2:| Eagilitate Within the Identify
organised Th"s infrastructure | district outline agencies at
; is linked to SW specific plans for | local and
collection of PW : A
management. May | Each village district level
at Waste ;
_ check gaps with »anchayat/block/ | to
transfer point R :
. respect to: municipality / implement
or Material Nagar panchayat | and monitor
9|Page
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S.No. | Action points Identification o ° Action plan Agencies Target time
For village gap Responsible | for
panchayats/ Compliance
blocks/
municipalities /
corporations
Recovery e Availability orr__m _,ffiorporations progress
Facility transfer points fornlastic waste | respectively

and materizi cclizction
recovery faciii.t‘). i
* Involvement of £
informal sector /
NGO.
e Registering
waste pickers
e Linkage with PwW
recyclerse -
¢ Involvement of
producers and u
brand-ownérs e
3 Local Bodies may Fiastic waste
set-up own ¢uiraction centre
centres and aisc should be
involve producers | €stablished in
PW collection and brand-owners adeqt;,late
Centres ortheir PROsta ", | HMBErS:
facilitate setting il
: Coordination
Up of collectlon_ with State Urban
centres. Department may
he necessary
4, Review existing” Education
Awareness and | 83PS in creating lhough mass
it awalfeness among | media, schools,
SiE pu'b.llc fc?r Pr‘oducer/ brand
: ; minimising and owner
implementation . :
recycling PW campaigns and
other channels
5 Check if
Check if District PW recycling
has access to PW | facilities
Access to Plastic | recycling / available at
Waste Disposal | tilization or | reasonable
Facilities disposal facilities.. distance;
Channel for
sending PW
collected to
10| Page
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S.No. | Action points Identificatic: LA

For village gap
panchayats/
blocks/
municipalities /
corporations

isnplan

Agencies
Responsible

Target time
for
Compliance

for

AE

pro

PW
PW

ch U

| vk

rement plants

“iiability of
waste plastic oil

R | tE{JﬁUPS,
Linkage with

making. Action
gian at district
+Yan and Rural
{y:0] bodies

Bt

processing;

ducing

D for usage of
in road

uld involve

[Action plan should cover all village pancheyets/ blzicks/ town municipalities / City corporations.
Action plan need not be prepared in Tabular forra as'éhove. Action plan may dwell upon other relevant
action points not mentioned in above ternplate. i cquired budgetary requirement and provisions

may also be mentioned]

(iii) C & D Waste Management

* a.Currentstatus relatedto C& D Waﬁsg@_:

Details of Data Requirement R

Present Status

Total C & D waste generation in MT per day (As |3“éjj_'dlata from

Municipal Corporations / Municipalities)

Does the District has access to C&D waste r_e_cycling racility?

b. Identification of gaps and Action plan: ~ .. .

S. No. | Action points for Identification of
blocks / town Gaps
municipalities /
City corporations

" TAction Plan

Responsible
agency

Timeline for
completion of
action plan

1. Arrangement  for | Check gaps w.r.t: -
separate collection | Separate

of C&D waste to collection point of
C&D waste C&D Waste
deposition point. Identification .of
common . --C&D
waste deposition
points

Action plan for

-| every local body in

district. District
may identify
common C&D
waste deposition
points.

11 I Pag
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S. No. | Action points for Identificatiza of | Action Plan Responsible | Timeline for
blocks / town Gaps agency completion of
municipalities / action plan
City corporations

2, Whether local | Check gaps with | Common by-laws
authority have fixed | respect to: may be
user fee on C&D | Local by-laws to ! implemented in
waste and pay user fee District.
introduced - Implementation Local C&D waste
permission system of a systern te | management
for bulk waste permit “bulk | plans can be
generators ~ who | generators (>20 | integrated to
generate more than tons incmday or | develop common
20 tons or more in 300 tons  per | collection and
one day or 300 tons project) recycling facilities
per project in a
month?

3. C&D recycling | Check whether | Action plan for
Facility district has any C&C | setting up C&D

waste recyciing | recycling facility
facility in"the District or
tie-up with any
" | cther district or
ULB for setting up
wvémmon facilities.
3 Plan should
ensure viable
operation of C&D
| plantincluding
assured market
R for C&D products.

4, Usage of recycled | Is there any policy | Local authority
C&D waste in non- | on usage or | may make give
structural concrete, | promotion on usage | appropriate
paving blocks, | of C&D waste? incentives on
lower layers of road usage of C& D
pavements, colony waste. A % of
and rural roads usage in public

works may be
specified / any
other scheme.

5. ICE on C & D waste | Is there any | Action plan for

management

sustained system of
creating awareéness
created among local
communities. ;

| awareness and
education

[Action plan for C&D waste management should cover all village panchayats/ blocks/ town
municipalities / City corporations. Action plan need not be prepared in Tabular form as above,
however all the components mentioned should be addressed for overall C&D waste management.
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Action plan may dwell upon other relevant ¢ cticn puirts not mentioned in above template. If required
budgetary requirement and provisions may also be nentioned]

(iv) Biomedical Waste Management

a. Current Status related to biomedical waste

Inventory of BMW in the District Quantity
Total no. of Bedded Healthcare Facilities [Nos]
Total no. of non-bedded HCF [Nos]
No. of HCFs authorised by SPCBs/PCCs [Nos]
No of Common Biomedical Waste Treasment ard- [Nos]
Disposal Facilities (CBWTFs) S =
Capacity of CBWTFs [in Kg/day]
No. of Deep burials for BMW if any [Nos]
Quantity of biomedical waste generated per cay [in Kg/day]
Quantity of biomedical waste treated per day [in Kg/day]
b. Identification of gaps and Action ,'Slan: -
S. No. Action points Gaps - . | Action Plan Responsible | Timeline for
‘ agency completion of
action plan
1 Inventory  and | Check whetherall | Action plan for
Identification of | HCFs includiig, | completing /
Healthcare clinics, hospitals;- | updating of
Facilities veterinary | inventory and
hospitals, Aayush authorisation of
hospitals, animal HCFs by SPCBs/
houses, etc PCCs
generating
biomedical waste
area identified and
authorised by
SPCBs/PCCs - @
2. Check if there'is Action plan for
any gap between setting-up CBWTF
Adequacy of | Quantity of or providing access
facilities to treat | Biomedical Waste | to CBWTF  with
biomedical generated perday | 75Km from places
waste and quantity of waste generation.
Biomedical Waste Including
treated and identification of site
13|74
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disposed in the
district?

In case of no access
to CBWTFs,
adequacy of
existing disposzl of
BMW

far setting up such
facility.

Action plan for
management of
BMW through
captive facilities in
case of no access to
CBWTF

Tracking of BMW

Check whether bar
code systernis - - -
implemented by al!
HCFs and CBWTFs?

Plan for
implementation of
i>ar code system by
al HCFs and
CBWTFs in the
districyt.

Awareness and
education of
healthcare staff

Whether training
has been organised
forall. *. g
stakeholders?

Action  plan for
awareness prgrams
and  training to
healthcare staff
and ULB oficials

Adequacy of
funds

Whether adequcte
funds is allceated -
to Government
health care
facilities for bio-
medical waste
management by
State Govt.?

bio-medical

Action plan for
ensuring adequate
Tunds. to
Government health
care facilities for
waste
rnanagement by
State Govt,,.

Compliance to

Is there any district
level mechanisnt to -
monitor

Draw action plan to
monitor compliance
of HCFs and

Rules by HCFs e A B
and CBWTEFs compliance by | CBWTFs  through
Hospitals / HCFs? SPCBs/PCCs.
Check whether Actin plan w.r.t
District Level T
St Periodicity of
Monitoring :
: reviews and follow-
o Committee has ;
District Level b : up by DLMC.
Monitoring een cons.tltute
Committee and meetings are " | |dentify teams in
being organised? | health department
to monitor
compliance.
Wit Check if HCFS are Action plan for
el required to install installation of ETPs
Treatment

ETPs for
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wastewator by HCFs  where
generated. applicable.

[SPCBs/PCCs is the prescribed authority to ensure implementation of BMW Management Rules,
2016. However, Rules also provides man<ates to health department to monitor compliance. Hence
Action plan for BMW waste management should cover access to biomedical waste management in
entire geographical area of the district vilizge nanchayats/ blocks/ town municipalities / City
corporations. Action plan need not be prepared in Tabular form. SPCBs/PCC should be part of action
plan. Action plan may dwell upon other relevant action points not mentioned in above template. If
required budgetary requirement for government HCFs may also be mentioned]

(v) Hazardous Waste Management
a. Current Status related to Hazar_Hoﬂs Waste Vianagement

[Major source of hazardous waste (HW) is.industries and facilities located in the disricts, who are
required to be regulated under Water (PS‘iCP) Act 174, Air (P&CP) Act 1981 and E(P) Act, 1986 and the
Rules notified thereof. Many commercial establishments like automobile repair shops, paint
workshops, stores, etc. may also gengréie small ‘quantities of hazardous waste. The district
administration should be aware of the "c'ypewa ha:zardous waste generation in their district and
adequacy of facilities for safe handling and disrﬁcsél within or outside District. Linkage of district
administration with common TSDFs in the :tate is ‘hs:&essary to establish system for safe disposal of
domestic hazardous waste] /

Details of Data Requirement v i 1-PrESENt Status
No of Industries generating HW 1 [Nos.]
Quantity of HW in the district .. | [MT/Annum]
(i) Quantity of Incinerable HW <[MT/Annum]
(ii) Quantity of land-fillable HW © 1 [MT/Annum]
(iii) Quantity of Recyclable / ut|I|.zab1_ep : .‘["MT/Annum]
HW i
“[Nosofi ted TSDF], [N f SLF]. f
No of captive/common TSDF i |nte.gra. £ b NoST l-ieo
Standalone incinerators]
Contaminated Sites or probable e
? - [Nos]
contaminated sites S
b. Identification of gaps and action plan:
S. Action points Identification of | Action Plan Responsible | Timeline
No. Gaps e & agency for
completion
of action
plan
1. Regulation of industries Check whether SPCB/pCC should
and facilities generating | all hazardous ensure  that  all
Hazardous Waste waste industries | hazardous waste
are identified industries are
15|Page
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and autiorised
by SPBs/PCCs

authorised and a
system of safe
disposal is in place.

Establishment
collection centres

of

Check Jistrict
has collaction
centres for
hazardcus
wastes with
linkage to
common TSDFs /
recyclers

Local authority should
ensure that adequate
number of collection
centres should be
established and are
linked to Common
TSDFs.

Training  of

workers

involved in handling /
recycling / disposal of

HW

ldent’i?? facilities
/ industries
engaged in
recycling / pre-
proce’ss}:ng /
disposal of
hazardous waste
in the district.

Action plan to train
the workers on safety

aspects through
Department of
Industries as per
provisions under

HOWM Rules, 2016

Availability / Linkage
with common TSDF or

Check if the
generators of
HW have acess
to common
TSDF in the
State? :

1 linked

Action plan to ensure
all generators are
to TSDF /
Action plan in case
there is no TSDF in the
district or State — in

disposal facility such case evaluate
existing storage and
captive disposal
facilities through
| SPEBs/PECS

Are there any Action plan  for
sites whiere soils | identification of

/ sediments/ .~ nrobable
groundwater contaminated site,
Contaminated Sites contaminated incidents of HW

due to dumping
of industrial
wastes

dumping, responsible
parties for
contaminated site
etc. and to remediate
contaminated sites...

[SPCBs/PCCs is the prescribed authority to ensure implementation of
(Management, Handling and Transboundary Movement) Rules, 2016.

Hazardous and Other
Rules also mandates

department of industries to ensure training to-workers involved in recycling and handling of hazardous
wastes. Action plan for HW waste management should cover HW inventory in the district, check
whether rules are implemented effectively, a systems for monitoring compliance needs to be in place.
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Action plan need not be prepared in Tabular form. SPCBs/PCC should be part of action plan. Action
plan may dwell upon other relevant action points not mentioned in above template.]

(vi) E-Waste Management

a. Current Status related to E-Waste Management

Details of Data Requirement Present Status
Inventory of E-Waste in MT/year - “MT/Year
Collection centers established by ULBs in the
District [Nos]
Collection centers established by Producers
or their PROs {Nos]
No authorized E-Waste recyclers / _
Dismantler [Nos]
b. Identification of gaps and action plan:
S. Action points Gapsin Action Plan Responsi | Timeline for
No. implementation ble completion
agency |of action
plan
1 Inventory / Generation |Check whether Completion of SPCB/
of E-Waste / Bulk-waste |SPCB/PCC has inventory PCC
generators completed inventory of
E-Waste in the District.
Inventory of bulk waste
generators
2 E-Waste collection Availability of E-Waste |ldentification /
points collection points / call registering E-Waste
centres / kiosks in collection centres in
villages - Blocks / /towns |association with
/ cities Producers - their PROs
or Recyclers
3 Linkage among Check whether District | Action plan to
Stakeholders to administration has establish linkages
channelize E-Waste information on between ULBs /
collection centres Collection Centres of
established by Producers | Producers and PROs /
/ PROs? Administration |SPCBs/ Bulk waste
should also identify generators / Recyclers
authorised E-Waste / SPCBs / District
recyclers in the district | Administration / Public
or in State to channelize
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E-waste collected in

District.
4 Regulation of lllegal E- |Prevalence of informal | Action plan in
Waste recycling / trading, dismantling, coordination with
dismantling and recycling of E-waste |SPCBs/PCCs and
is in District District Administration
to check this activity.
5 Integration of informal |Whether mechanism Evolve mechanism by
sector exists for bringing - -|involving producers /
informal sector into PROs.

main stream in
collection and recycling

of E-Waste
6 Awareness and Are there any programs | Plan special workshops
Education at district level for and awareness
awareness about E- campaigns through
waste management? Producers / PROs

[CPCB is the prescribed authority to grant Extended Producer Authorisation to various Producers of
Electrical and Electronic Equipment being placed on market. Targets for collection of their E-Waste is
given to each Producers. Every Producers should have installed a network of collection centres pan
India, accordingly, every district should be covered. SPCBs/PCCS are given mandate to ensure-
implementation of EPR authorisation. Therefore district administration should have all information
about collection centres / call centres established by various producers in the District. Such
information should be disseminated to public 4"and local administration. Action plan for E-Waste
management should cover the aspects of inventory, collection centres for e-waste channelization,
linkage with Producers of their PROS, linkage with recyclers, information of bulk waste generators and
effective EPR verification by SPCBs. Action plan need not be prepared in Tabular form. SPCBs/PCC
should be part of action plan. Action plan may dwell upon other relevant action points not mentioned
in above template.] =

3.0 Air Quality Management

a. Current Status related to Air Quality Management

Details of Data Requirement - ' Present Status

Number of Automatic Air Quality monitoring

stations in the district.

- Operated by SPCB / State Govt / Central
govt./ PSU agency :

- Operated by Industry:

Number of manual monitoring States operated

by SPCBs

Name of towns / cities which are failing to

comply with national ambient air quality [Names]
stations
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No of air pollution industries

[Nos]

Prominent air polluting sources
[Large Industry] / [Small Industry] / [Unpaved
Roads] / [Burning of Waste Stubble] / [Brick
Kiln] / [Industrial Estate] / [Others] (Multiple
selection)

[Hotspots of air pollution]

b. Identification of gaps and action plan:

S. No.

Action points

| Indicative Action Plan

Responsi
ble
agency

Timeline
for
completion
of action
plan

Identification of prominent
air polluting sources?

Carry out inventory of air
pellution sources in District
including hotspots or areas
of concern pertaining to air
pcllution in association
with SPCBs/PCCs may

Ambient Air quality data?

Plan to get access to
available  air  quality
monitoring ctations in the
District operated by both
Public and private
agencies.

Setting up of Continuous
Ambient Air Quality
Monitoring Station

Like = weather station,
District may also have
ambient.  ‘air quality
monitoring-at major urban
settlements or populated
areas. ‘Action plan may
propose setting up at least
one CAAQMS in District.
Also access data generated
by CAAQM stations
installed by other
pvt/public . agencies.
District authority in
association  with  local
office of SPCB/PCC shou!d
also ensure that at least
one manual Air Quality
monitoring  station  is
available in'each city.
[District admin may set-up
its own network of
CAAQMS  or  manual
stations]
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4, Action plan should be
prepared for both
improvement of existing
3ir quality as well as for
non-attainment days to
national ambient  air
quality standards.

[Measures may include
multi sectoral approach
for air pollution control
such as promotion of
public trénsport, use of
green fuels, E-mobility,
LPG based cooking,
carpeting open
areas/kerbs, etc. Action
plans envisaged in NCAP
project initiated by
MoEF&CC may be
referred]

5s hotspot with respect to air
pollution (such as stubble
burning, illegal  waste
burning, unauthorised
Hotspots of air pollution in | operations, cluster
District activities, forest fires etc.)
should be identified and
localised action plan for
mitigation of the same
should be prepared

6. Plan for dissemination of
information on local air
quality in towns and cities
located in District.
Awareness on Air Quality May consider developing
Miebile App / Online portal
for- dissemination of air
quality as well as to take
complaints on local air
pollution.

[The district administration is expected know the air quality in the district, identify air polluting sources
both industrial and urban area sources and shall monitor mitigation measures and compliance of air
polluting sources. District level air quality management plan is necessary to monitor and implement
programs for improving air quality in the district. Action plans prepared for 100+ non-attainment cities
under NCAP project initiated by MoEF&CC may be referred for drawing district action plan. Action
plan need not be prepared in Tabular form. SPCBs/PCC may be part of action plan for control of
industrial air pollution. Action plan may dwell upon other relevant action points which are not
mentioned in above template.]

District Level Action Plan for
Air Pollution
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4.0 Water Quality Management
4.1 Water Quality Monitoring

a. Current Status related to Water Quality Management

Details of Data Requirement

Present Status

Rivers

Rivers [Names and Length of each river in Km]
Length of Coastline (if any) [in Km]
Nalas/ Drains/Creeks meeting [Nos]

Lakes / Ponds

[Nos] and [Area in Hectares]

Total Quantity of sewage from

of groundwater

SRR e MLD
towns and cities in District [ )
Quantity of industrial wastewater | [MLD]
Percentage of untreated sewage (%]
Details of bore wells and number

of permissions given for extraction | [Nos]

Groundwater polluted areas if any

[Name of areas]

Polluted river stretches if any

[Length in Km]

b. Identification of gaps and action plan for water quality monitoring:

S. Action points
No.

Gaps and Actien Plan

Responsible
agency

Timeline for
completion of
action plan

1 Inventory of water bodies

An environmental
monitoring cell shall
maintain data of all water
bodies (rivers / canals /
natural drains / creeks /
estuaries / groundwater /
ponds / lakes/ etc.) in
district including its water
quality =

Quality of water bodies in
the district

Check availability of data on
water - bodies. Create a
district level monitoring cell
for periodic monitoring of
water bodies for specific
parameters ‘in association
with SPCBs.
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No.

Action points

Gaps and Action Plan

Responsible
agency

Timeline for
completion of
action plan

It is also necessary to
disseminate information
pertaining to water quality in
the form of hecardings on
river banks, official websites,
etc.

Hotspots of
contamination

water

Check trends of water quality
and identify hotspot of
surface water: and ground
water. Establish a system or
separate cell to monitor
water quality. Implement
action points for restoration
of  water quality in
association with SPCBs and
department of environment.

Protection of river / lake

water front

Action plan should be
prepared for cortrol river
side open  defecation,
dumping of Solid waste on
river  banks, for idol
immersion etc.

Inventory of sources of

water pollution

Check whether inventory of
all sewage and wastewater
discharge points into water
bodies in the district. Action
plan to complete inventory.

oil spill

disaster

management (for coastal

districts)

Whether district oil spill crisis
management groun and
District  Oil - Spill Disaster
Contingsnicy Plan has been
created? If not, create
District Ol . Spill  Crisis
Management Group and
District Oil Spill Disaster
Contingency Plan for the
district.

Protection of flood plains

Check whether there is
regulation for- protection of
flood plain " encroachment?
Action * ‘plan: should be
prepared: for * protection
flood plain and grevention of
encroachment.

Rejuvenation
groundwater

of

Check availability of
groundwater and if required
prepare action plan to
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S. Action points Gaps and Action Plan Responsible | Timeline for
No. agency completion of
action plan
rejuvenate ground water in
selected areas.
Action plan should be
prepared for Rain water
harvesting
9. Check whether there is any
complaint redressing system
based on Mobile App /
Complaints redressal | Online, is available? If not, a
system complaint redressing system
based on Mobile App /
Online should be available at
district level-
4.2 Domestic Sewage
a. Identification of gaps and action plan for treatment of domestic sewage
Details of Data Requirement Present Status
No of Class-Il towns and above [Nos]
No of Class-I towns and above [Nos]
No of Towns STPs installed [Nos]
No of Towns needing STPs | [Nos]
No of ULBs having partial underground ' [Nés]
sewerage network
No of towns not having sewerage network [Nos]
Total Quantity of Sewage generated in District: |.
55 [MLD]
from Class |l cities and above g
Quantity of treated sewage flowing into Rivers |
. i (MLD]
(directly or indirectly)
Quantity of untreated or partially treated
. e [MLD]
sewage (directly or indirectly) .
Quantity of sewage flowing into lakes - [MLD]
Total available Treatment Capacity . [MLD]
b. Identification of gaps and action plan for treatment of domestic sewage:
S. Action points Gaps and Action Plan | Responsible Timeline
No. agency for
completion
of action
plan
1 Sewage Treatment Plants | Check whether
(STPs) existing capacity of
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STPs is adequate for
treatment of sewage?
If no, action plan for
additional treatment
capacity required
should be prepared in
association with ULBs
/ department of UD,
2 Check available
sewerage network
and prepare Action
plan for laying of
Underground sewerage | sewerage network in
network town and cities. The
project = may be
executed through
ULBs and Department
of UD.

[Action plan for installing new /up-grading sewage treatment and laying of sewerage network is the
mandate of local bodies, being cost intensive action points, the district administration may draw
action points in consultation with ULBs and Urban development department. Action plan need not be
prepared in Tabular form. ULBs, SPCBs/PCC andeDD may be part of action plan for collection and
treatment of sewage. Action plan may also dwell upon other relevant action points which are not
mentioned in above template.]

5.0 Industrial wastewater management

a. Current Status related to Industrial Wastewater Management

Number of Red, Orange, Green

S s R vle [Nos of Red industries], [Nos of Orange industries],

[Nos of Green industries], [Nos of White industries]

District

No of Industries discharging [Nos]
wastewater 2
Total Quantity of industrial [MLD]

wastewater generated

Quantity of treated industrial
wastewater discharged into [MLD]
Nalas / Rivers

Common Effluent Treatment

Facilities [Hox]
No of Industries meeting

Standards INos]
No of Industries not meeting [Nos]

discharge Standards

b. Identification of gaps and action plan for industrial wastewater:

S. No. | Action points Gaps and Action Responsible | Timeline
Plan agency for
completion
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of action
plan
1 Identify gaps w.r.t
industries not
meeting the
standards.
Compliance to discharge norms | Necessary action be
by Industries - initiated  through
SPCBs against the
industries not
meeting the
standards.
2. Check if there is any
complaint
redressing system
based on Mobile
App / Online, is
4 available? If not, a
Complaint redressal system :
complaint
redressing system
based on Mobile
App / Online portal
may be prepared at
| cistrict level.
6.0 Mining Activity Management plan
a. Current Status related to Mining Activity Management
Details of Data Requirement Existing Minihg operations
Name of mines — list may be
= i enclosed]
e ol nina vty [Sand Mining] / [Iron Ore] / [Bauxite]
/ [Coal] / Other [specify]
No of licenced Mining operations
in the District [Nos]
% Area covered under mining in %
the District :
Area of Sand Mining [Sq Km]
3 ' Nan
et e [Rlver.bed] / [Estuary] / [Non -river
deposit] .
b. Identification of gaps and action plan:
S. Action points Gaps and Action Plan Responsible Timeline
No. ' agency for
completion
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Environment compliance
by Mining industry

of action
plan
1 Monitoring of Mining A district level task team
activity may be identified to
identify mining activity
and to monitor status
wither respect to
environmental
compliance
2 Action plan to identify
illegai sand and other
mining activity in the
District through
Inventory of illegal mining | surveillance,  patrolling
if any mining and enforcement.
District Level task Force
may he constituted for
control of illegal mining
activity
3. Action plan for periodic

verification of compliance
to environmental
conditions stipulated by
SPCBs/PCC, MoEF&CC
department of mines etc.
SPCBs/PCC  may  be

invelved in this activity .

7.0 Noise Pollution Management plan

a. Current Status related to Noise Pollution Management

Details of Data Requirement

Measurable Qutcome

No. of noise measuring devices
available with various agencies in

district

[Name of agency ]
[No of analyzers available]

b. Identification of gaps and action plan:

S. Action points Gaps and Action Plan Responsible | Timeline for

No. agency completion
of action
plan
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1. Need to check whether
concerned agencies that is ULBs,
SHOs, Traffic police and
SPCB/PCC have noise level
Availability of Sound/Noise | meters. District administration
Level Meters. may ensure through an action
plan that concerned agencies
and environmental cell under
district administration have
adequate number of portable
noise level meters.

2. ULBs shall ensure that ambient
sound levels comply with
notified standards for

residential, sensitive zones. An
Ambient Noise Level | action. Apart from portable
monitoring. analyzers, fixed ambient noise
level monitoring stations may
be installed in major cities and
towns, such stations may be
installed aby ULBs and
SPCB/PCC,

3. District ~ administration may
ensure that adequate number
of sign boards installed at
Signboards in Noise zones sensitive zones in towns / cities
in towns and cities . An action
plan may be prepared by
district authority.

4, Action  plan may envisage
implementing a public
- 3 complaint redressal system for
Complaint redressing : : 2 y Ky
noise pollution. Such application
system

may be used by SHOs, Traffic
police ULBs and SPCBs in the
district. '

[District administration may ensure that concerned agencies responsible for control of noise pollution
are equipped with adequate number of noise level meters. There should be a system to monitor
ambient sound levels to ensure that national ambient noise standards are complied with. Action plan
may be implemented through responsible agencies namely SHOs, Traffic police ULBs and SPCBs.
Action plan need not be prepared in Tabular form. Action plan may also dwell upon other relevant
action points which are not mentioned in ahove template.]
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